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THE LEADER OF THE HOUSE
(S8HRI M. 8. GURUPADASWAMY):
M. Vice-Chajrman, Sir. there is a
slight change in the order of business
of the House for tomorrow and the
day after.

There will be a discussiop on the
economic situation at 6 PM. tomor-
row and, on the 29th. we will have a
discussion on Bofors.

SHRI M. M. JACOB (Kerala): You
had agreed to have the discussion on
Bofors tomorrow. Why have you
changed it now?

SHRI M. S. GURUPADASWAMY:
Because the Prime Minister will be
replying at that time.

MOTION OF THANKS ON THE

PRESIDENT'S ADDRESS-—(Contd)
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SHRI DARBARA SINGH: We do
not want a Cabinet Minister here. You
are very muh here. Don’t worry.

SHRI P, N. SUKUL:
noted.

It must be

SHRI DARBARA SINGH: There are
many people to note 1t

SHRI VITHALRAO MADHAVRAO
-JADHAV (Maharashtra): Who 15 the
‘Cabinet Minister, Sir?

THE VICE-CHAIRMAN (SHRI
JAGESH DESAI): The State Minister
is there, ’

SHRI VITHALRAO MADHAVRAO
JADHAV: A very important dis-
cussion is going on. At least a Cabinet
Minister should be there,

THE VICE-CHAIRMAN
JAGESH DESAI): No, no.
for them to decide. ..

(SHRI
That is

SHRI VITHALRAO MADHAVRAO
JADHAV: It shows how serious they
are about the President's Address.

THE MINISTER OF STATE OF THE
MINISTRY OF WATER RESOURCES
(SHRI MANOBHAI KOTADIA): I
am here. I am taking notes.

SHRI V. GOPALSAMY: We are
listening to his speech. (Interrup-
tions) .
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W W & W WIT uygaw )
AT AT WAA aOF & 39,
T 5 wmeT 9T 23 ) Far
gr? 9 TN AT &, KT A "GA
9 g@ar qr & IgE  fre SO,
AT A I F Wt e agr
a% gl ST ¥ wya-ar wer meR
gR A &1, Ftear ams gmR
A® T TG FW, WFT AT AT
w9 AR Fida-Sada v A d
g a1d I BT AT FE Graar Agr
& 1 &% AfTedT madr aa s
AR Afaadl sara 37, awar qug
grasatol AE AT | 3 maaTs
F A FoAmwr qfFa war s
g1

SHRI V. GOPALSAMY: Mr. Vice-
Chairman, Sir...Kindly see this. You
should deduct the time consumed by
these interruptions,

THE ~ VICE-CHAIRMAN (SHRI
JAGESH DESAI): I will mark the
time taken by you only...Please
don’t disturb him,

SHRI V. GOPALSAMY: The year
1939 will go down in the history of
India as recording 3 remarkable
change in the Delhi Darbar...You
please listen to me. You will not
understand these things.,.A topsy-
turvy change was brought about in the
earlier part of the century in Soviet
Russia by the Great Otober Revolu-
tion. The middle of the century wit-
nessed the fall of Nazism and Foecism

and the emd of colonialism and
imperialism and emergence of indep-
pendent  countries, including the

Great India It is a paradox that the
end of-the-20th century is again wit-
nessing a sea-change in Fastern
Europe. Hats off to Mikhail Gorbachov
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who opened the floodgates of change.
Of course, there was a change in 1977 in
India. The previous speaker, Mr.
Darbara Singh made a reference to
that. But Mr, Vice-Chairman, there
is a great difference between 1977 and
1889. For the first time in the.
history of India, regional parties like
the DMK, Telgu Desam and Assam
Gana Parishad, along with the na-
tional party, Janata Dal, have now
come forward to hold the reing of the
Government. It would be very rele-
vant on my part if I quote Pandit
Jawaharal Nehru here. In the Cons-
tituent Assembly on 22nd January
1947 when the historic resolution was
moved by Fandit Jawaharlal Nehru,
he said:

“Whervein  the said territories
whether with their present boun-
daries or with such others as may
be determined by the Constituent
Assembly and thereafter according
to the law of the Constitution, shall
possess and retain the status of
autonomous wunits, logether with
residuary powers, and eXercise all
powers and functions of Government
and administration, save and except
such powers and functions as are
vested in or assigned to the Union,
or as are inherent or implied in the
Union or resulting therefrom:”

He declared so. Here, in the Presi-
dent’s Address, it is stated:

“The Government proposes to
adopt an alternative model of gov-
ernance and development based on
federalism  and decentralisation.
The Government will take steps to
establish an Inter-State Council and
to accord constitutional status to
the Planning Commission.”

Mr. Vice-Chairman, Sir, my heart
is filled with joy and jubilation be-
cause Dr. Anna, the founder of the
DMK the mentor of my leader,
Dr, Kalaignar, and who contributed
to Home Rule. said. in his last essay,
before he died, entitled “Hail the
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Dawn” wrote something ang it

would be very proper on my part to
duote it now;

“Dear Brother,

...Nor am I happy of being the
Chief Minister of our State under a
Constitution  which on paper is
federal but in actual practice tends
to get more and more centralised....
True, a sense of determination at the
appropriate stage is all important,
But this should be preceded by
educating the public on federslism
itselt”

K

.So, this is the appropriate mument.

In the vyear 1974, when the DMK
was ruling, we constituted a Commit-
tee, the Rajamannar Cemmittes on
‘Centre-State Relations, and the re-
commendation, made by the Rajaman-

nar Committee wag adopted in a
resolution by the Tamil Nadu
Assembly. The suggestion was also
accepted. T quote the suggestion

which wa= adopted in the resolution
which was moved by Dr. Kalaighar:

“The Inter-State Council should
be constituted consisting of all the
Chief Ministers or their nominees,
with equal representation for all the
States, and the Prime Minister as
its Chairmran.  Nn other Union
Minister shold be 3 Member of the
Council

In respect of any action to he
taken in any matter relating to
defence, foreign affairs, inter-State
communijcation and currency in sn
far as {t afgzcts the Centre-State
relations or a State or States the
Inter-State Council should be con-
sulted.

.Simllarly, the Inter-State Council
should have the oppottunity to dis-
.cuss all economic. flscal. monetary
and ffhancia? meaturey undertaken
By the Federal Governtdent.
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The inter-State Council sovicaged
by Article 263 of the Constitution
will be ineffective and will not serve
any purpose,

The recommendation of the Tatter-
State Council should or&inarfly be
binding on the Cemtrp and the
States. If for any reaéon any such
recoinmendation is rejected, the re-
commendation together with the
reasons for its rejection should be
laid before the Parltament and the
State Lapislatures”

Thig is for loud thinking.

Sir, what he said after moving the
resojution is very relevant and it s
proper on nmty part to quote that:

“It is my earnest appéal io the
Central Govermment that they
should realise that implementation-
of these great changes i the Indian
Constitution will form the basis for
strengthening our country and in-
creasing its prosperity and that it
will contribute to develop the
languages of tiie Stales to preserve
and protect the different cultures, to
foster good relafiong among the
States, to promote healthy relation-
ship between the States and the
Centre and to improve the economic
conditions of our country 7T seek
vour kind cooperation in this great
endeavour. Moved by an ardent
desire that the fruitg of our freedom
should be enjoved fully bx the
neople and keeping their welfare at
heart we on hehalf of the Govern-
ment of Tami! Nadu, have kindled
this luminous lamp at the Centre of
the stage of Indian nnljtics. I be-
seech the statesman of India to help
us t0  keep this flame alive and
assist in preserving its glow”

Sir had Anna been alive todav he
vonld have been hapov his heart
would have fil'ed with jov and jubi-
lation,

Of coutse, in the yvear 1984 also in
the Sfafe of Tdmil Nadu, Congrese
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was victorious, Many Members were
elected rapresenting the Congress (I)
Party from the State of Tamil Nadu.
In this election many Memberg have
come, yes, I agree, But, Sir, for five
Years since the end of 1984 till the
end of November this year there was
no. representation from Tamil Nadu
in the Cabinet, in the Government
headed by hon. Mr, Rajiv Gandhi.
That is why when Mr. Valiullah made
& remark about the Minister of State,
I want to know from him why, while
able and efficient persons were elec-
teqd from Tamil Nadu, the whole State
of Tamil Nadu was not given repres-
entation in the Cabinet headed by
Mr Rajiv Gandhi.

But now magnanimously, gener-
ously, because we are a constituent
part of. the National Front, the South

has been represented, not only Tamil '

Nzdu. Of course, in the elections
many of our members haye lost.

. SHRI K. V. THANGKABALU (Ta-
mil Nadu): Al of you.

SHRI V. GOPALSAMY: Please
listen There were able men and wo-
men in your party, but there was no
representation from Tamil Nadu in
the Cabinet for five years. What a
shame!

SHRI S.XK.T. RAMACHANDRAN
(Tamil Nadu): There were three
‘“members in the Council of Ministers.

SHRj V. GOPALSAMY: There was
no member in the Cabinet. Would
you contradict this? (Interruptions)

THE VICE-CHAIRMAN (SHRIJ AG.
FSH DESAI): I think your facts are
not correct. Mr. Chidambaram Wwas a
Minister of State, but he was a Union
Minister. Please don’t say like that.

SHRI V. GOPALSAMY: There Was
no Cabinet Minister.

SHRI S: K. T. RAMACHANDRAN:
e should realise the reality.
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(Interruptions) He should not speak
such things. .

SHRI V. GOPALSAMY: Sir, you are
very time-conscious,

THE VICE-CHAIRMAN (SHRI JA-
GESH DESAI); Let him speak. Why
do you worry?

SHRI V, GOPALSAMY: The discj-
ple of Anna, the leader of the DMK,
Group, Mr. Murasoli Maran, who con-
tributed a thought-provoking analy-
sis about State autonomy, has baen
given a berth in the Cabinet. We are
happy. So, the point is, even though
Tamil Nadu Members were there in
the Congress, they, were taken for a
ride. But things are not like this
now. For the first time in the history
of India, regional partieg have been
given responsibility,

THE LEADER OF THE OPPOSI-
TION (SHRI P. SHIV SHANKER):
Mr. Gopalsamy, you should also refer
to the President appointed in the last
five years.

, SHRI V. GOPALSAMY: But you
don’t want to contradict the point L
made about the Cabinet. I am happy.

SHRI P. SHIV SHANKER: Yoy are
speaking as a Tamilian, Very sorry to
say this,

SHRI V. GOPALSAMY: Mr, Than-
gkabalu has said that we hava lost.
Of course. But have you got the guts
to stand on your own legs? You want
to sit on the shouldérs of the Anna
D. M. K. (Interruptions). Are you
ready to accept the challenge?
Would you contast the elections on
your own without the help of the
Anna D M. XK., PALANT in Tamil
Nadu? You candidates forfeited their
deposit money in the Assembly elec-
tions, when you had contested on

"yotlr own without the support of the

Anna DMK,
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PHE VICE-CHAIRMAN (SHRI JA-
GESH DESAI): Please sit down.
These are very minor matters, Please
den't proveke.

SHRI V. GOPALSAMY: [ did not
provoke,

THE VICE-CHATRMAN (SHRI JA-
GESH DESAI): 1t is the prerogative
of the Prime Minister whom he should
make Ministers. Please leave this to
Kim.

SHRI V. GOPALSAMY: Sir, you
ghodld deduct at least flve minutas.
Mow can we carry on When they are
intlerrupting? (Interruptions)

SHRF M. M. JACOB. sir, Mr. Go-
palsamy was already drawing atten-
tion of the House that two more
vacancieg from Tamil Nadu are
there. (Interrupticms)

THE VICE-CHAIRMAN (SHRI JA-
GESH DESAI): Please sit down. We
had enough of thig mow.

SHRI V. GOPALSAMY: We
rot mad after any post and we are
not mad after any power like you.
(Interraptions),

are

THY VICE-CHAIRMAN (Shri Jag-
esh Desai): Please sit down. These
. ape 9l mimor matters. (Interruptions)

SHRI V. GOPALSAMY: You could
not contest on your own in Tamil
Nadu. You contested with the help
of -ATADMK. Are you ready to take
up the challenge?

PHE VICE-CHAIRMAN '(SHRI JA-

- GESH DESAI): How can we rup &
House Like this?

" SHRI V. GOPALSAMY: Mr. Dar-

bara Singh was teiling that Mr. V.P.

Stngh and others were from the Cong-
ress (I). It was a good point he made.
"1 recall the debate on the-Finance
Bift in the year 1987 when Mr. V. P.
Singh was being attacked by  the

I
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members of the Cangress Party atter
he resigned his membership of the
Cahinet. These members tried to hu-
miliate him. At that time Mr. L.
K. Advani rose and said that Mr. V.
P. Singh had’ talten a Bheeshma Pra-
tignya. Subsequently when I had my
turn to speak on the Finance Bill, I
narrated that Mr. Vishwanath Pra
tap Singh had taken the vaw. Prati-
gnya of Vidura, When Vidura wag in.
sulted and humiliated by  Bruryod-
hana, Ke said; “This wnconquerable
bow gifted by Parma Siva will not he
utilised in the battlefield for you. Se,
I do bBreak this bow” And He broke
the bow and left. Likewise I say in-
tegrity and honesty of Mr, V.P. Singh
is the bow of Vidura. Now, you have
lost Vidura. So, the fate of Duryod-
hana you are going to face in the
next elections.” I said on the floop of
this House at that t'me, That has hap
pened. So, you lost Vidura. (Interrup-
tions).

SHRI P. SHIV SHANKER: Just a
moment. Mr. Gopalsamy ig speaking
very enthusiastically about everything
except the President’s Address.

SHRI V. GOPALSAMY: When the
Prime Minister visited Amritsar, he
was given a tumultuous and emo-
tional welcome, T quote The Hindu
dateq 8th December:

“The whole of holy city of Am-
ritsar came fo a stand-stiit this
morning on Decembelr 7 {0 accord &
tumultuous welcome to the Prime
Minister, Mr, V., P, Singh, whose
visit marks a new chapter in the
recent history of Punjeb. The spon-
taneous response of the people to
the first visit of Mr. V. P. Singh
shortly after assuming office to the
holiest of holy Sikh shrines, the
Golden Temple, prompted ; senidr
officer to comment that Amritsar
belongs to Mr, V.P, Singh.”

He provided a healino touch tp the
deep woundg of the Sikhs. But when
they were butchered in the year 1984
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in thouspmdy, massdere took  place,
Nobody- was. there to give them a
healing touch. On the oth.e; hand they
tried to add insul; to injyry justifying
the carnage telling that when g big
tree falls the earth is bound to shake.
That was the reagtion frem the then
Government, After five years ie.
singcg. 1984, till the end of November
1984.. The Prime Minister's house
was, more or less, a prispmer’s houss.
He could not come out openly. He
had bullet-prodf eats, bullet-proof
dais, bullet-proef arangetmenty every-
where, Now, aftey five years, our
Pritme Minister I3 ¢oming out epénty
mingling with t¢he masses without
bullet-proof arrengements TFor five
yvears he wag & prisoner of circums-
tances: The Prime Minigter’s houge
was i prisoner’s house, Now, it hgs
become a free home.

Sir, T woulg like to pay my tributes
to. Mgdam Indira Gandhi for pursuing
a policy of very halanced approgeh
towards the problem of Sri  Lanka.
But what went wrong? Where it weny
wrong? When it went wrong? By
whom? These ave the questions agit-
ating our mipd. Mr. Rajiv Gandhi, the
then Prime Mimster created his an
quagmire on Srf Lankan policy. $ir, 1
wauld Like $¢ beg of my friends here
to lend me their ears. Spmething went
wwong. When? Whep -Mr.  Prabba-
karan was brought here treacherou-
sty and confined . in — communicado
is thé Asheoka Hotel, you rushed to
Colomba to sign an accard to satiate
the aspirations of Mr. Jayewardene.
Then, you iried to thrust that accord
on LTTH, Of conrse, they agreed %o a
certain extent. But we should not for
get unpardonable blunders commit-
ted by the Government due to persu-
asion of certain people Twelve LITE
commandoeg had to commis suicide
due to the betrayal of India on the
5th October. 1987 which is the main
resson for confrontation between the
LTTR and IPKF. Sir. manv  times
M. Prabhakarap tried to heve a dia-

logue with this Goverament. T have °

{27 D¥C,

1989 !

the President's Address 262
got copies of the letters with dates,
On the. 10th October 1987 itself he
Wrote a letter to the Prime Minister.
On the 14th Oetober. ..

THE VACE-CHAIRMAN (SHRI JA~-
GESH DESAI): Mr. Gopalsamy; you'
have already taken }9 minstes. Your
party’s time is 21 minutes, Three
minutes I am allowing in lieu of in-
terruptions. So within five minues
you, complete your SDQGCh Othﬁr'
wige what will happen is, it will go
on.

SHRI V. GOPALSAMY: For motre
than five mingtes they have xn.ﬁarmp—
ted me.

THE . VICE-CHAIRMAN (SHRI
JAGESH DESAD: I gm giving three
miputes in lieu of interruptiops.

SHRL V. GOPALSAMY: All right,
7t happeng like this. I would regneet
my hon. friends at least mow not to
imterrupy because time for interrap-
tions will not be compensated, This
is a genuine reguest. . .. (Inferrup-
tionsy .. 1 canoot give you umders
standing, -

- ©On the 10th October, 1987, 144
October, 1987, agsia on the 35th Qclos
ber; 1987, Oth Novenbery, 1857, widis
Fanuary, 1988 ¥th Mebch, 1988, com-
munications were sent by Mz Prabhar
karan to the Frime Minister far ubw~
conditional taiks ang for demanding
cetg-fira, Siv, g~ ceasedipe Wos des
lared but Hittu and 156 LTPTE people
were confined in Madras and Maducgi
prisons, Though they were brought
here in a helicopter for madical treat-
ment, they were eonfined in the jails
and a cease-fire was declared. Then
Kittu gave an ultimatum to start fast
unto death. Thay were aijr-lifted to
Sri Lapka Stil they sra in the IPKF
prisoners’ camps, detention canmps.
This went wrong. You send &n emiss-
ary in our Indian military helicopter,
Mr. Johnnv, an zble LTTE comman-
der,  Atfer metting Prgbhakaran
when he Wag returning back he was
shot dead by IPRF When T asked
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Mr. K. C. Pamt, he said : “By mistake
he wae shot dead.” So when yoy clo-
sed ’tl_le doors, Premadags -askeg for
negotiations. They were forced to
Open a dialogue with Sri Lank, Gov-
ernment, S0 you are responsible for
cloging the door. These are the
blunders we have committed.

Sir, on August 2, this year messacre
todk place in Velvettiturai. The Lon-
don Times described it as My Lai
massacre also the Indiap Press. 63
Tamil people were butchered by IPKF
Sir ,wherever this butchering takes
blace, we have to condemn it. There-
fore, what went wrong becauge of the
short-sighted policy of the then Gov-
ernment of Mr, Rajiv Gandhi? Sir,
on 8th December, hundreds of youths
who had been abducted and taken by
Tamil National Army were released
to their parents before the Bishop
before the church, hundredg of youth
by the LTTE. Now, the areag which
Reve been taken by the LTTE, in
#hese areas, the people are very
happy. You have created your own
quisling Government and you armed
the Tamil National Army because the
previeus Government through the
TPRP supplied plane-leads of weap-
eneg. Plane-loads of weapong were
taken from here. They were equip-
ped. The arms were given, You have
ereated bloodshed. It is high time to
withdeww the TPKET. At the same
fime, this Tamil National Army which
wag ereated purposely to create turn-
oil! ang bloodshed in that area—this
js my assertion... (Interruptions)...
4heyv havegst many speakers, (Inter-
vuptions) :

THE VICE-CHATRMAN (SHRT JA-

GESH DESAI): You please do  not
take his time. Please sit down.
SHRI V. GOPALSAMY: Sir, All

India Radio is being used for tha past
twq years. .. (Interruptions)..,
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SHRI V. NARAYANASAMY: What
ig your policy about Sri Lanka?

THE VICECHAIRMAN  (SHRI
JAGESH DESAI): He is noy the
Minister,

SHRI V. GOPALSAMY: Al India
Radio has beén making a systematic
disinformation campaign, (Inter-
ruption) ...through “ANBUVAZHI"
and VETRIMALAI Programmes,

THE VICE-CHAIRMAN (SHRY
JAGESH DESAI). He canhot spesk
on behalf of the Government, Please
sit down, I will not allow, e is not a
Minister, Order please. Please  sit-
down. No, I will not allow.

SHRT V. GOPALSAMY: Therefore,
Sir, the tallest leader of the ‘Tamil
masses, Dr. Kalaignar, the Chief Min-
ister of Tamil Nadu, has been en-
trusted the job to protect  Tamils
He is the man to protect the welfare
of the Tamils. The propaganda or
disinformation campaign being car-
ried on by All India Radi, should
be immediately stopped. It is my
request, Before 1 conclude, Sir, I
would like to say one thing...

THE VICE-CHAIRMAN (SHRI
JAGESH DESATI). Only one sentence,

SHRI V. GOPALSAMY: Sir, we
are withdrawing the Postal Bill,
thanks to the President for not giving
the assent for the same At the
same time, the pernicious section 28
of the Postal Act, and section 3 of
the Telegraph Act should be scrapped.

Sir, with these, T commend this
motion, moved by Shri Yashwant
Sinha and support it wholeheartedly,

SHRI S. B. CHAVAN: Mr, Vice-
Cheairman, I will be very brief and
will confine myself to very few poin-
ts which according to me deserve the
attention of the hon. Members of this
House on both sides, Sir, T can
well understand and appreciate that
the National Front Government did
not have the time while preparing the
Pregident's Addresy and that is why,
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; very well understand that the Min-
1§tr1es, I am sure, did not have the
time ta examine whatever political
pronouncements are being made in
the_ President’s Address and if the
claim of the Government is that all
the pronouncements which havé
been made, have been thoroughly ex-
amined by all the Ministries concern-
Edf then I will be able to put before
_thlg hon, House that the financlal
implications will have 0 be properly
uqderstood before they claim  that
this is a kind of mandate which they
would like to jmplement. I am not
going to blame you because of the
fact that you dig not have the time.
But kindly show the courgge to say
that this was the kind of political
document that they prepared it. Very
well. T can well understand your
difficulty. It ig very difficult iy ex-
pect that within 15 days or .0 days
the whole thing will be thoroughly
examined by the Minister concerned
and thai he will come prepared with
all the implications, financial implica-
tions specially. If they have been
tharoughly examined, certainly, 1
would like to be enlightened on this
subject,

Sir, 1 would like {o put forth one
or two more points on thig issue. I
cap well understand their claiming
that the people have given a  clear
verdict in favour of a change. Cer-
tainly nobody can quarrel on  this
issue. But in paragraph 4, when it
is sald, “My Government pledges it~
self to fulfi! the mandate given to it
by the people”, iz it a statement of
fact? 1 do not think that the Gov-
ernment can possibly claim that they
got the mandate from the people.
The mandate is for a change, But
it this mandate js ot properly under.
stood, then, of course, it has its own
implications, Witheut the support
of the two parties which claim tc
support this Government, I do not
think that the Government cap say
“We are g majority and we have a
mandate about thig’. Unfortunately
or fortunately, the two parties who
are supporting this Government have
contradictory positiong and they have
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not hidden the same, I am very
happy that it is an open Governmeng
which is now functioning. Everybody
sayg it very clearly and it is 5 very
pappy situation that insteaqd of hid.
ing anything, they openly come ou
saying, ‘We do not agree with thix',
I was myself surprised when hoa.
Member Shri Samay Mukhecjee, whe
is a very senior Member af thig
House, came forth and ssid that she
right to work had been concedsd ia
the manifesto and the wholg thing
had been diluted in the Presidsnt’s
speech. 1 would like to iell him
about what I had an opportunity to
witness, I witnessed the Attorney-
Genera} giving his interpretation.
have not heen able to understand wheo
he is to give the interpretation of
the Government's policy. He says
that though the Government has con

.ceded this right, every effort will be

made to see that the right to  work
ig being granted te gzl] those who.dg
not have any means of livelihood,
Ultimately the whole thing will de-
pend upon the availability of resour
ces. This is what the Attorney-
General hag said. I do not know
whether the Attorney-General has
the right to say this. It is, of course,
beyond my capacity to understand
that. But certain]y it is a  macter
which the Government should take
note of, We would like to ba enlight.
ened on this ag ty whether the Gov-
ernment’s intention js that this right
to work is subject to the condition of
the availability of resources.  That
is why I began by saying that nobody
hag studied the implicationz, If the
implications had been properly un-
derstoed, then, of course, everbody fs
very clear in his eonscience that what
we are saying is a fact. It is a
statement of fact and ther. ix ne
polities involved in this, Certainly
everbody in this House will be very
happy if the right to work is granted
as a fundamental right without any
kind of adjectives or some kind of
qualifications which are being added
theresfter, Sir, the beginning haz
been rather unfortunate. As nwy
hon, friend Shri N. K. P, Salve has



26’7 Motion of Thunks on [RAJYA SABHA.] the President’s ‘Addrese

[Shri S. B. Chavan]

s&id, we wish them well Wg wish
that they should complete théir full
term, Certainly we gre pot  in-
terested in toppling them,  But, at
the sathg time, how do you ‘thake a
Beffinting of your Government?
4PM. It was big drifa ‘which we
' witdessed, that Hoh, Mr. pevi
¥l -was declared g5 the elec-
ted lPrime Minister, I saw my-
el that mnews item which Was
circutifted and after about haf an
hour or so that story was kifled and
he ‘shored the magnanimity, he show-
ed the generosity, of proposing the
ngme of V. P, Sthgh, 1t is a very
rustic common sense, T must say, ‘that
in order to demonstrate {vo the ‘peopte
that it ig no more V. P. Singh who
is Tunning the Government, it is Devi
Lal wht has shoWmn the -generosily
I 'my interpretation is wrohg, it the
infortnation that I got is wrohg, uny
of tHe honourable Membews, espectal-
Iy the nover whe happens b be how
Here, sHould be able to tell me what
the facts are. If it is an inte¥mal
we @re not interbsted jn whit hagpen
in the party. But this was the story
whi¢h was circulated. There ‘is an-

other very important thing which
ajso had to be killed, I do nat
Another

know what the facts are. /
story which was circulated and which
had to be killed was Mr, Devi Lsl
wag sworn ip ag a Depuly Prine
inister in spite of the fmct that the
Président was persistently saying thas
he was to be administersd dath only
as a Minister, But Mr. Dévi Lal
went on saying. No, no... He used
some .Hindj words which mebnt De-
puty-Prime Minister. ‘There was 1o
such. post and that is why whén the
story was circulated by &« news ag
ency. it was killed theredffer. So these
are the two things, ,rathgq-‘ma!;épi-
clous T should say. The while tbihg
began with . this kind of a grama
which, in fact, is.not 5 véry good
MLEUTY- « .

- PROF,- C. LAKSHMANNA (Andh-
re-Pradesh)* Will you kindly yield
for- & -minute? L

- 268.

AN HON. MEMBER: Why? Are you

s . v,
a Minister?

PROF. ¢. LAKSHMANNA: Ig if
written anywhere that only Ministers
have to speak and that nobody else
dn the Treasury Benches can speak?
I am trying to understand the Gon-
stitutional position which has been
raised by Mr. S, B. Chavan. It 1s
very clear from the ‘Constitution that
it is the Prime Minister and the Goup-
cil of Ministers, _ But there had peon
o’ccasion; when Ministers were sworn
in as Minister of Agricu'ture, Min-
ister of Home Affairs, Minister  of
Exterral Affairs, and so ou. Is it nnt
a fact"

AN HON. MEMBER: No, ne, aot
as Deputy Prime Minister They are
sworn ih only ag Ministers,

SHR] S. B. CHAVAN: I was uader
the impression ‘that ‘my #¥iend was
trying to correct me on facts, T -don't
think thdt he ijs borne out by facts.

The facts are totdlly different from
what the hondurable Member  was
saying. What T & waying Is that

we are interested in seeing a ‘dtable
Government here. But how can it
be a stable Government unless the
Prime Minister has the capacity to
say I am jn full change of every-
thing? Can he possibly stand up
here and say I can .definitely imple-
mentt the programmes which have
been gnnounced in the Presidents
Address? That brings me 4o anoather
point, Mr. Sinha, you should be
dble to explain 4o me, clarify what
the facts are, If it j5 an internel
matter, I am not concerned with that.
Bait it conterns the nation. I was
givén to understand that there is a
cledr understanding betweepn the diff-
erent parties thag.you will not try to
implement a programme on  which
there is no unapimity, that only the
minimum programme on which there
has been agreement, that is the
only .pregramme which ig to go ahead
Phis -is what-we have heard Tt that
be .g fact, certainly we aro entitled
to kfiow what are the poinls on
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‘which there has been an agreemen:
and what gre the pointg on
whi¢h Shere has been no agreement.
It is ot your personal property or
the poreptry of the -party to which
mou belong. Certainly, the nation
e entifbed #0 know as to rwhat +the
programmas gre and whethe: these
‘progranmunes represent what has been
agresd 4. M that .be so, then Mz,
Samar Mukherjee would not have
apoken the way he has spoken here
today, That clearly shows thar the
President's Address-ds ot  according
to what has hean agreed to between
the differant constituemts of this
Nationa] Government, if T mav say
so, They do not say that they are
their constituents, but thgy are their
supporters, Am I rigat?

SHRI ¥. GQPALSAMY: You are
right.

SHRI S. B. CHAVAN: They are
all not eontituents, 'but  support-
ers. .

SHR1 SAMAR MUKHERJEE: I
‘have .made .it very clear that from
outside we are supporting.

_8HRy S. B. CHAVAN: 1 .don't

doubt your intention to support tnem,
J am.merely gaying that the funda-
mental right, the right to work, as
it was agreed to, hag not been put
in the President’s Address. That is
my limited point,

BHR; SAMAR MUKHERJEE. I
‘told you that this demand has been
our longstaniling demand glso,

SHRI & 'B.:CHAVAN: 1 do
disagree with ;you. I only
“yeur peint.

not
support

“SHRI SAMAR MUKHERJEE:
“*fhere is no question of agrecmen.
‘because our demsnd is aceepted by
‘them and that is why T am support-
ing them,

SHRI S. B. CHAVAN. Mr. Samar
‘Mukherjee, if you mew would like
o ehange the stand gides, certainly.
T'have no objection to it betayse yeu
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have got every riglt to change, But
what you ‘have stated in your sgpeech
is that what was contained in the
manifesto has beep di.uted .dn  ithe
President’s Addresg anq that ia my
fpoint. t N

SHR; SAMAR MUKHERJEE: Yes.

SHRI S. B. CHAVAN: This jg what
you have stated and now you say,
“No, no, The whole thing ‘has ‘been
incorporated.”, L

SBR] SAMAR MUKBERIRE: But
it is <here in their man;lesto

SHR] DIPEN GHOSH: He *has -ado
pointed out -the difference ‘Between
the ‘statement and  the :Address...
(Intrrupttons) ... He has . also -point~
ed out the difference between your
statement and your -action.

SHRI 8. B, CHAVAN. Let there
be no confusion at all, This s one
part of the story and there.jz .eps
other part of the story.

The other part of the story, to
which Mr. Mukherjee himse]f ‘has
referred, is that on the 26th or 2%th
January, they are -going to ‘hage the
construction sterted and .that the
Dharam Samsad, -as ‘they call -it, is
going to meet on -the 2Tth. And, Sir
one of the BJP members— 1 have
got the eopy of the “Times of India®
with me and this thas been referred
to ‘therein—has said ‘that if any sgi-
tation 'is being started om thiy Bebri
‘Masjid:Ram Janambhomi issue, then
the BJP is going to join this kind of
an agitation against the Govern-
ment. These are the two sideg of
the coin and they are the .supperters
of this Government! Certainly, you
have every right {o refute ,what we
are saying. But these are-the state-
ments whieh T have read and .these
are the parties which are supporting
you. On the one side, guarantee is
given that the minorifies will .live
without fear. About the minorities,
swhat do they say? The Address says:
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“A, seculay India ig the very basis
of our emotional unity and national
integrity.”

This is one statement, and  there
is another statemeny also;

“The Government wil] spare no
efforts to guaraniee that the minu-
rities live without fear and ag equal
partners in ths country’s progress,”

80, these are the twg very big slate-
ments and, in fact, this is going to be
the fundamental jssue on which their
comstituents oy suparters, the different
supporters of this Government will
have to agree, Whether you agree
or not is your matter, But  the
statement as it stands today clearly
says that the BJP hag taken quite
a different kind of stand though on
the floor of the House they are
stating a completely different thing.
H Y am wrong, certainly I would be
very happy if the BJP  Member
authoritatively comes forward and
says that what is said ip the Press
is not a statement of fact and that
they are not going to do it.

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI M. S
GURUPADASWAMY). Mr. Chavan,
may I just make an interruption? 1
have been listening to you and you
tried "to be very wvery honourable
in your speech. But I think yoy are
trying to be very happy with some
of the thingg saig about the Opposi-
tion parties, But may I tell you that
your approach ig very machiavellian:

SHMRI S. B. CHAVAN: At least I
don’t think that thig is becoming of
the position of the Leader of the
House. That much only I cap say.
Yoy have gtill to get acclimatized to
that kind of condition. I gee that you
are stil] considering that you are
sitting on this side now. You
have gone to the other side now. You
have to Be more responsible. That is

why 1 am still saying that if any of
the statementg I have made is incor-
rect you are welcome to contradict
me. And I thought that you are
going to contradict{ me. But you don't
have that king of information. You
don’t have that courage to say; what
you are saying ig wrong. In fact, these
are statements of facts, Both the
parties are openingly saying this. And
they are your supporters. I cap un-
derstang your difficulty. I can well
appreciate that under these circum.
stances you have to funciion, You
make all kinds of tall promiseg which
are containeg in the President's Ad-
dress,

Sir, yesterday we could see Mr,
Samar Mukherjee dissociateq himself
and also other memberg of the CPM
and CPI making their position abso-
lutely clear on the Panama issue. I
can well understand this. Thig is
congistent with he policy which they
have peen following so far. And I
hope they are going to continue with
the same kind of policy hereafter also.
Ang ip the namg of Perestroika, I
don’t think this kind of ...(Inferrup-
tions), ‘Perestroika’ is the very thing
that Mr. Gorbachev is trying to get in
the Soviet Union. But I don’t think
that it would be a correct version of
‘Perestoroika’ as he says.

Another poing which 1 wanted to
emphasize ig that the right to infor-
mation is another thing which they
have stated emphatically. 1 was
amused yesterday when the Home
Minister was making a speech. And
ultimately he had no weapon left
except to say: No, I cannot give this
information. Thig is how the whole
thing, right to information, begins
with the statement of the Home Mi-
nister gaying: I cannog give you this
information. Thig is how they have
begun. Sir, I do not have any quar-
rel gbout it. Certainly in all these
thingg which have beepn stated in the
President’s Address there are a large
numbey of contradictions, and I don't
think that T should dwel] upon them.
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One more thing is the statement
which was made i, Calcutta by one
of the very senior members of the
BJP giving expression to his views
that if a BJP member had been the
Minister in charge how heg would
‘heve behaveq in the case of Dr.
Rubiya’s kidnap. This is the kind of
statement I have read, So that clear-
ly shows that there is a difference of
opinion on a number of issues, And
that is why I said let the House have
entire information ag to what
are the points on which you have
agreed and what are the points on
which there is no agreement, because
it is not your property now; it is the
country as a whole which has every
righ; to know ag to what you have
beey, doing in this matter.

Sir, about the attitude which the
BJP hag adopteq Or is going to adopt
on tha 27th of January, 1990, about
Ram Shily Poojy ang the construction
of “Mandir” and its  consequences,
everyone wantg to know, as also what
you are going to do about it. There-
after, the whole thing will be very
clear ag to what they have in their
mind,

8ir, about the economic policy, the
Mover of the Resolution was interest-
ed in casting aspersions op the erst-
while Government. It Was a scorch-
ed-earth policy which was followed
by the previous Government, This 18
one gtatement that he has made, Ano-
ther statement which he made was
that the coffers gre empty. The third
thing he said is that the whole eco-
nomy is in shambles. These are the
three very serious statements that
they have made. I woulg like to un-
derstand one thing. Do you mean to
suggest—1 don’t think that the_ hop.
Member has this kind of 2 point in
view—that the Congress Governmfent
wag itself satisfied that it is going
to loge the electiong and that is why
whatever damage Wag possible they
should try to do to the economy. 'If
that be gz fact, certainly I would like
to say that let ug have the details. No
Government for that matter has 2
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right to follow a kind of scorched-
garth policy. This iy g phrage which
is normally used when while losing
a battle they try to destroy every-
thing so that the conqueroy should
not get anything. Do youy consider
that you are a conqueror, op this
land you have conquered something
and there was something which was
destroyed /by the previoys Govern-
ment? I am gorry to say this. I
think you were an officer previousty
who has resigned and joined polities,
if I understand it correctly. Is a
senior officer of the Government does
not know ag to what exactly is the
meaning of cofferg being empty and
coffers being full, I can’y help him.
What do you meap by it? Coffers are
neither empty nor full. It iga conti-
nuoug process. There is an incoming
income which acrues to the Gbvern-
ment and there are expenditwes
which have to be booked, mtimatelg,,
at the end of the year you know whe-
ther it ig plus oy minus. Now he
wantg the country to believe and
especially this House to believe that
while handing over the cofferg were
empty. Is it a statement of fact, Sir?
I can say without any fear of contra-
diction and with all the emphasis at
my command that thig is not a correct
statement?

SHRI DIPEN GHOSH: Hoyw mudéh
further amount you have drawn from
the Reserve Bank of Indiy through
short-term treagury bills before yo®
handed over charge of the Govern.
ment of India? You were the Finance
Minister. You owe an explanation to
the House,

SHRI S. B, CHAVAN; [ am going
to touch aif these points Please
have some Dpatience. Mr, Dipen
Ghosh, firsy of all, dp you agree with
thig statement that the coffers are
neither empty nor full? So, what
you stated about cofferg being empty
iy not correct. You have to agree to
that first,. The COﬁers can DEVEr be
empty and the coffers can never be
full. . It is a continuous process
which goeg on. At the end of the
year you come to know whether you
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have beep able to show the surplus
ur defictt. Tiy then, I cap show the
rate at which all our revenues were
increasing. You have 5 right to find
out from ‘the Government whether in
our Income-Tax, Excise Duty and ail
dther things including Customg Duty
angd other taxes, therp is an increase
or 'not. That we have shown,

SHRI DIPEN GHOSH. And the
deficit was -also increasing. That is
algo true,

THE VICE.CHAIRMAN (SHRI
JNRGESH DESAI): Tomorrow you can
maike wour point, Let him speak
wimtever he 'wants to speak,

SHRI SUBRAMANIAN SWAMY:
They came looking for 3 khazana to
appropriate .it and found that it was
no¢ there.

SHRI S, B. CHAVAN: Mr. Dipen
Gosh, you ere certainly a witness of
the favt that in the year 1988-89...
we have not only stuck to the Budget
dellcit as it ‘was ghown, but it was

even reduced, Tn 1989-90 also, our
ddéfeit ‘is about Rs. 7,000 crores and
odd. And in spite of the fact that

huge amounts were also takep from
the Reserve Bank of India. T can say
without any fear of contradiction that
this year we were proposing to end
with -the same kind of deficit. And 1
heve every faith ip all the officers
whp are working there that they will
gee that the .deficit Joes not exceed
thet, But these are fluctuations which
are -dlways found there. When the
imcomes are }ess, you have to borrow
from somewhere, and at the end of
the year you see that those borrow-
ingg have been returneq and you stick
to “the deficlt which wag there,  So,
there was nothing wrong. There was
no doubt about it. Certainly, 1 agree
that there wag g struetural imbalance,
and 'this wag peinted out to us, by
the gante Committee which wag ap-
pointed by this Government in order
to finl out as to what the facts are.
And after going through the Report,
I-wiil again ‘request you to kindly go
through thiy Report of the Economic
AR¢igatry ‘Committee whith, in fact,
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consistg of specialists gnd experte in
the fie.d. And they have no; said
anything which, in fact, iy against
the previous Goverment, Om the
other hand, if the economy was in a
shambles how jg it that we have
beep, able to achieve all the targets?
The food production has incressed
from 145 million tonneg to almost 175
miliion tennes, and the rate is almost
3.8 per cent while the rate of growth
of population is just 2 per cent. So,
thege are the gtatements which you
can verify yourself, Ip the industrial
field also, we have beep able to in-
crease the industria] production to
almost 8.6 per cent compareq to the
Sixth Plan. The rate of inflation has
also been brought down. Now we
are handing over thig to you. Now
let me understand, let me see. By
saying that economy ig in g sham-
bles, is it a fact that you gre trying to
create conditions so that you should be
in a position to puy gsome taxes in
order to show that this wag the state
of the economy and that is why you
had to tax? By all means, every
Government hag to do it, But why
try to hide yourselves under this
plea? Come forth. With the infra-
ptructure behaving well, I can say
without any fear of contradiction—
the Report itself contains it—in every
sector, we have gshown a tremendous
amount of progress. And I dor’t
think thai anyone can possibly say
with the infra-structure behaving in
such an excellent manner, getting the
fulj benefits out_ of it, our public
sector undertakings also in some
areas have done very well and in
some areas we have been able to turn
the corner and their losseg have been

reduced to some extent

SHRI GHULAM RASOOI, MATTO
(Jammu and Kashmir). 1t jg 6 per
cent. A

SHRI S. B. CHAVAN. Bu that 6
per cent ig pre-tex. That iz why
there is no doubt about it, In fact,
thege were the things against which
we were also fighting in order to
finance the Plan which certainly is
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a very disquieting feature; there is no
doubt about it.

THE  VICE-CHAIRMAN  (SHRI
JAGESH DESAI); Shenkarracfi L
woulg like to seek one clarification
from .you. This 8 per cent preitax
is both on loan amd capital or only
capitsl? I thirk thay it % on both.

BMRI-8. B. OMAVAN; 1 Wil have
to find out. [ am not sukp on that
ground. :

SPRT G. SWAMINATHAN (Tamil
Nadu): The companies are judged
on the rate of the turn-over, not on
tie chipite] ‘emiployed. Capital em-
ployéd has no mEaning. There are
Crérkg 6f turn:6ver and it may work
ofit 'to “Zero ‘point so much’.

SHRI S. B. CHAVAN. Anyway,
thase “are the ‘pdihts ‘on ‘whith when
the *hoh, Methbers speak, they would
be able to deal because I do not
have the details, But surely I can
sa thdt the¥ g nbtiog of the type
whieh the -hon. Member -has gaid. All
the three points, I'edy, dre not fadts,
Ang it that is the position what is
the ‘hesig on which you have announ-
ced-your very big plams, very tall
claims? Right to work, you are try-
ing to give. Pensigns you are trying
to e, You are irying to waive m-
terest -gnd also the principal and all
kindg of things you have stated. These
are matterg on which ‘the fihan-
cial implication, will have to be
properly understand, If the economy
is jn a shambles, how dare you come
bé&e:me fréuse ant Say that though
the ectfiofny is'tn “a shambles still
you would like to pursiie thig kini
of g programme, That clearly shows
thde Trete B by, obvieug cortradiction
in wHit you are saying and what the
fhthe AFe. “The facts are that in fect
tHafe are eébtain fhings on which you
have to be cautious, imbalan¢eg have
to be removed. Mr. Salve has sub-
mitted Higireport. Certainly 1 do not

have accesg to-thai-report, But with
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the king of devolution that you have
to face, you will have to transfer re-
S0UrCag 40 the State Qoverrnments
and_thereafter you are promisttry "afl
kinds of things in this President’s
Address. That is why I saiid that this
s something on which you wil} have
to apply your mind rvather "geriously
These are just platitudes which the
Government is announding ig g Rght
manner without assessing the fman-
cig] implications. The approach Heak
is wrong. And #hat iy why, 1 ik,
the hon. Prime Minister had to come
to the restiie df our friend, who was
making a wrong stdtement on ihe
floor of the House, Thig report ilself
shows that the ‘declne -ih‘the ‘price
trend started from October 1989, Why
do you want to hide all these facts?
(Interruptions),

'SHRI DIPEN GHOSH; Sir
THE VICE-CHAIRMAN (SHRI
JAGESH DESAI): He is not yielding.

SHRI DIPEN GHOSH. My yusstien
ig do you...

THE VICB-CHAIRMAN (SHRI
JAGESH DESAI). No, no, he /g not
yielding.  Are vyou rmielding, Mr
Chavan,

SHRI S. B. CHAVAN. No, [ am ot
yietding. .

This is your Governmetity néte.
This ‘note wag cirtulated by wour
Gépervisnt. “So your Government. . .

SHRI DIPEN GHUSH: that s your
Governmignt also.

‘SHRI S, B. CHAVAN: Yes,.yes; 1
am -prepared to eorrect myself, -Buf
this iy your Governmenty note in
the gense -that the document was pre-
pared .not by me, but by your. Gov-
ernment, -bo whieh you owe the sup-.
porl.

SHRr DIPEN GHOSH. My -party is
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THE  VICE-CHAIRMAN ( (SHRI,
JAGESH DESAI): Please do not in-
terrupt,

SHRT, S. B. CHAVAN. I cap under-
stand your difficulty, Your embar-
rassment. .. (Interruptions).

THE VICE-CHAIRMAN (SHRI
JAGESH DESAI). You do not listen
to him. You say whatever you want
to say. (Interruptions).

SHRI S. B, CHAVAN: There ig one
more Point and I have done.
' SHRI DIPEN GHOSH. The thing
is... ‘

THE VICE.CHAIEMAN (SHRI
JAGESH DESAI); No, no, T am not
allowing you. Please sit down. Mr.
Chavan, if you jre yielding, I will
allow; otherwise not,

SHRI S. B, CHAVAN: No, I am
ne, yielding, ’

Sir, there iy one more point and I
have done. These are things on which
I ean well understand the embrass-
ment of Mr. Dipen Ghesh, that this is
something which iy fact he never
expected,

Sir, thare is one more disturbing
feature which has come to my notice.
Thig is a teport in ‘India abroad.”
Super-301, the kind of law which
the U.S. Government has passed and
about which the Ambassador who had
gone back to America, he has stated.
He says this. This is Washington
dated 8th Dacember. The outgoing
U.S, Ambassador to India, Mr. John
Hubbard, is hopeful that the Bush
Administration would remove India
from the trade hit list under Super-
301, since the new Governmant of
India is now likely to adopt a less
intransigent posture in GATT, the
General Agreemant on Tariffy and
Trade. “In a wide-ranging interview
... (Interruptions) .. .with INS. Mr.
Hebbard said that the new Prime

Minister, Mr, V, P, Singh, himsclf will
advocate a less intransigent, more
co-operative and compromising posi-
tion in GATT vis-a-vis the USA"
(Interruptions),

SHRI DIPEN GHOSH: Shall I quote
what President Bush has said about
Rajiv Gandhi? (Interruptions) Shall
I quote what the ex-U.S. Ambassador,
Mr. Moynihan har said about... (In-
terruptions), '

SHRI S, B. CHAVAN: Mr. Dipen
Ghosh, why are you getting upset?
This is a statement. .. (Interruptions)

THE VICE-CHAIRMAN (SHRI JA-
GESH DESAI): Mr, Dipen Ghosh,
you cannot get Up on each and evary
sentence, (Interruptions) Mr, Chavan,
are you yielding? (Interruptions) He
is not yielding. (Interruptions)

SHRI S, B. CHAVAN. I have gaid
on the floor of the House.., (Interrup-
tions),

SHRI DIPEN GHOSH: Shall I quote
what President Bush has said about
Rajiv Gandhi? (mterruptiins)

SHRI S. B. CHAVAN: The Prime
Minister will have an opportunity,
while raplying to the debate, to con-
tradict what the US, Ambassador has
said about him. 1Is this the position,
is this the posture, the new Govern-
ment is going to adopt in relation to
the U.S. Government? (Interrup-
tions)

SHRI YASHWANT SINHA. Mr.
Chavan, will you yieldq for a minute?
(Interruptions)

SHRI S.B. CHAVAN: You will have
your say in the end, (Interruptions)
When the Prime Minister raplies,
certainly, he can contradiet...(Inter~
ruptions).

SHRI YASHWANT SINHA (Bihar):
Rfr, Vice-Chairman, Sfr,..
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THE VICE-CHAIRMAN (SHRI JA-
GESH DESAI): He hag not yielded,
I cannot help. (Interruptions)

SHRI S.B. CHAVAN: I have quoted
from ‘India Abroad’. Yoy can get a
copy of it. This no less a person than
the Ambassador who wag in India,
Have you got a copy of it? If that
be so, you contradict that thig is not
a statement of fact. We would like
the Government to clarify the posi:
tion that what he said is not correct.
It you are going to compromise the
position of the Government of India.
I think, you are doing the greatest
mistake and the people will never
spare you. You please be aware of
the fact that if you are going to Com-
promise India’s soveréignty, if the
sovereignty of thiy country is going
to be compromised by this Govern-
ment, certainly, you will face the can-
sequences very sooht. I do not think
that this can be...(Interruptions)

SHRI YASHWANT SINHA: You
are playing to the gallery. (nterrup-
tiong)

THE VICE-CHAIRMAN (SHRI JA-
GESH DESAI): Mr, Sinhs, the Minis-
ter is going to intervene. He will
reply to it. (Interruptions) He has
every right to make his points, (In-
terruptions)

SMRI HANSRAJ BHARDWAJ
(Madhya Pradesh): Mr, Sinha, why

are you getting up? You are fot a
Minister. (Interruptions)

SHRI YASHWANT SINHA; Sir,

when I was speaking, they all shout-
ed, (Interruptions)

THE VICE.CHAIRMAN (SHRI JA-
GESH DESAI). Mr. Sinha, the hon.
Minister, Mr. Arif Mohd Khan, is
going to intervene. He can reply.
(Interruptions) Mr, Shiv Shanker
wanted to speak but the Minister did
and yield, (Interruptions)
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SHR] S. V. CHAVAN: I am playing
to the gallery. But I do not think
you would like that the Press should
not publish it. (Interruptions)

THE VICE-CHAIRMAN (SHRI JA-
GESH DESAI): He has a right to

speak.  (Interruptions) 1 will not
allow, That precedent hag beep crea-
ted by your leader by not allowing
the Leader of the Opposition when
he wanted to interrupt. (nterrup-
tions), Except the speaker I will not
allow anybody to speak in any cir-

cumstanceg Whenever I am in the
Chair,

SHRI A.G. KULKARNI (Mgeharash-
tra); Will Mr. Sinha please be a
mature parliamentarian to allow a
senior Member like Mr, Chavan, to

make a ‘Yremark? And why is he
offended? (Interruptions)

“THE VICE-CHAIRMAN (SHRI
JAGESH DESAI): Moreover, here he
is speaking as a Member of the House
and not as a Minister,

SHRI YASHWANT SINHA:. He
used my background againgt me. This
is what he hag done, I am not using
his background or background of any
Member. He cannot  use my back-
ground by saying...

[THE DEPUTY CHAIRMAN in

THE DEPUTY CHAIRMAN: Now
please cool. down, please sit down.

SHRI S. B. CHAVAN: In fact, Ma-
dam, I have brought this to the notice
of the House so that the Primie Minis--
ter could come in the House and tell
us whether what the US. Ambdssa-
dor has stated about him ig incorrect.
Let him say that. But without that
if Mr. Sinha were to rige in his seat
and say that T am playing to the
callery, 1 think that is not correct,
Vou have promiseq freedom of press.
You have promised that wou are
giving autonomy to AIR and Door-
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dagshan, 1 wish this thing is broad-
cast by them. Let the TV say that
this is the king of interview which the
US Ambassador has given aad then I
will accept that your conscious is very
cledr in saying that you like to give
ireedom, you like to give autonomy
In fact, merely by shouting you can-
not cow me down. (Interruptions)
I da not think this is the correct time.
Actually, we have heen fighting for
the Super-301. India has been fight-
ing with USA that we will never
compromise on this issue, come what
may. In spite of that, if the present
Government were to have thig kind
of stance that they would like to be
more compromising with the US Gov-
ernmens, less intransigence and there-
after mope coeperative with the US
Government and, then they would like
to withdraw, it is something sinster
which we see in this. That is why I
have mentioned this on the flogr of
this House so that the Prime Minister
could come Porward with a statement
of facte. I do not believe that such
a king of thing ean even happen, but
the very fact that such an important
person ke the Ambassador of US
Government ix saying in an interview
that the present Prime Minister is
more amenable to U8 Government
ig something which, in fact, we do
not agree. We do not expect that
Mr. Vishwanath Pratap Singh will
‘ever try to compromise on an issue
like this. Let him come forth and
gay on the floor of the House whether
what he has stated is correct or in-
correct. If he has said before him
that he 1 gaing to be more compro-
miging on thig issue. then God help
veu, I cannot say anvthing more. I
can mersly say that this is not a
very good begirming that you have
made. Somehow this hag come 'eo_
my notice,

SPTT SUBRAMANIAN SWAMY
(Wtar Pradesh). After Panama you
stitl have doubis. -

SHRI $.B. CHAVAN; I will request
the Prime Minmister to kindly clarify
the position as to how things stand.
We hope that we will try to pursue
the same policy in, GATT. Let us not
compromise the issue ¢f all the deve-
loping countries. Al the developing
countries are looking to Indig that
we could give lead in the matter and
if our Prime Minister were going to
show a weak kneed policy in this
matter, then of course, we are on a
totally different path, I do. not think
that the kind of constructive coopera.
tion that we have promiseg you can
be there. Iy it is proved, certainly
you. canpot, expect amy king of co«
operatiop from the Congregg people.
Congress people are prepareg to give
you all the cooperation that you re-
quire, provided you do mnot barter
away the interests of Indig and try
to compromise on the bagis funda
mentalg which, i fact, I have stated
on the floor of the House,, Thank
you, Madam,

THE DEPUTY CHAIRMAN: 8hri
Kailazh Pati Mishra. ’

THE LEADER OF THE OPPOSI-
TION (SHRI P. 3HIV SHANKER):
There is a little misunderstanding on
the part of the Mover of the Resolu-
tion. I would only like to clarify
that my hon. friend, Mr. Chavan,
while using the background of Mr,
Sinha, has not tried to condemn him.
1f it weere so, we 'weulg haveg “apélo-
gised. That background was used for
the purpese of praising your policy.
That is all I thought I should say.

SHRI YAS\HWAANT SINHA: I am
grateful for thig clarification which
you have offered on behalf of Mr.
Chavan.

SHRI P. SHIV SHANKER. I
thought we owe a clarification.

SHRI YASHWANT SINHA: I
would be happy te believe you, but I
would have been happier if Mr, Cha-
van had said this,
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SHRI § B.-CHAVAN: Certainly I
agiree with my Ieader, Certainly T do
net mean. any ill-will against him.
That. background of his was ysed .in
order to show that the coffers are
neither empty nor full. The officers
at least are supposed to know this
position "and you yourself stated on
the floor of the. House. That is why
I reminded you. I did not mean any
disrespeet. It ity has hurt yogr feel-
ings. I certainly apologise.

'THE DEPUTY CHAIRMAN. Are
you satisfled? Can we go ahead?
(Interruptions)

SHRY G. SWAMINATHAN: He
only conveyed his feelingg that you
will understand it more correctly
with your background. Only in that
sense he.said it. I do not think he
meant. anything else.

THE DEPUTY CHAIRMAN. Order,
Rrlease. Shri Kailash Patj Mishra. You

'¢an take ten minutes. And no inter-
ruptions, please,
st wmimafl  faw  (faer)

u-awafq o, @ & AT THT SATRT
$ar ) 3, orfaT AT wNT F I
wawr §r¥r #°_qr afrqam)

AN prosr qam st ¥
‘arwrT v T F, Wilw nmw ami
&7 €y faax & sqmar &wg At )

o dwmre af; faw o wgian, fam
faea & IR agaaT s, a8 e
®t AAAT M ATEIAL, Iay faiw @
FaT qul worar F AT mdnd

AT gml, 78 AT AT § 1
A% aTHIT a9 & @7 R gH WIAIT
R frad fa7 =tq #+43 $7 ngae faal
B, 2maaTa Aty FYAIWAL Y AT

2

Agieqt, fsm gE £ I oW
FerRR 9T Yl foal srat § a7 qtar
fest wtaT g, Say aF «< g oY
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&1 1984 W% AW FT 1T GAT
YT WiAE 42 381 & wrew & e
¥ 1984 & WF W T T eox
qri¥ FY fyaar vaw 13 aw famr o,
SaF  T3x  Beat 5K F awen g
| f& mae Wiy F & gt
3w et @ At frder 1 fav
R 9T A W FR W
Frdwr faem | qig arer v Frdwre
| U AR B oA adl ot wwr e
|  wA@m amx wEr ¢ gere ¥ faed
R @At nrafawan qa FrweT vare
F T FfRR ar Ay ¥ wd wy
arrfaaa grar fexyz) 39 o7 frwm
L far o, frek ok 3 I en guras,
| agar® gfaar wrear §) Mevaal
WL ¥ RAGHTT t 3 e o gwa Wy
a9t HEG WY &, wrR-HT wehe
¥ g TREOET 7@ WI A
9N mag g famer ¥ war ¥ fw
WIS &% IqT0, 9 §ue & T dErgdt
IgE WHE WT A4 g . o K
‘FARar § f& o0 oww, gAarer ™
THC BT AWWAT & U i g §
wA" § W@ & Woalar ¥ @ fade
woe fear §, & wawar g e o fow
Wy B nw H wET 43 ¥ ey
Ay s 5347 Wfeg, Sww ¥ ags
A wifge e w0 4T ¥ Qm, o
AT ¥ }TF SIRT IQ TR N
WA FTAW WY ¢ Agwear, af
goRre T AW ¥ Afyw camd
AT W FIN AN ISFATR 4T Iy
yHAr A€ Y AfAE 2 F% & ufawr
# Mfas afwsTc § gawar, 9w
o1 FEE FW & forg 7 geR
3 wdl I sTaEwr ¥Y § 92 awT oul
ofzfaa & 1| wifeer wv @ngan e
T TFI T TR &Y famm § )
qEveay, wrn- % feami &7 &S ue
AT % A Wy § fAg g3 3w
W g® gEre 3 9ar femr o we

YT F FIT 43 ATHX QT A
§ suage TG g R, § W
SHARA #§ ]I AW ¥ §, 3¢ AW
| & smr gt &, fore awm W TR
' FrEd w5 weT g9 AT # S ar i
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AR IAIT @, 5T T ST AT *Y
3TFT J Tat IaT adf f7ar, a9 95
%1 =731 AG1 far fw qreg 7 sqar
FY A g1 AV OF A0 A §IAT 47T,
W& IR0 G AT qTIIgQ At
$ANH wr.Ag Ier a2 A8
weztaR § facg & a1 S5 gaTATA
T TE F LT | AfFT & 39 g
® agid FAT qRAT § 5 e A7
@ wfast 3 adl-afawr dqrer &
wre fawm & qU awEy Hwv oA
WFTE ¥ frar  FfeT awR ¥ &
® fotg faat ara samaTLOEt ¥ A
&89 # Y amar By §, A5 g Y
wa arcaat A arfge e et wra
€ stear W-RANMTEAT & 9% ST
v ¥ o fed R Fag agad
.am fr o aw Aifem W@
PNETAT T T IAE T, T QLFIT
weE ¥ fFaTt w9 Ae FW O
21 g€ 8, 93 AT AARI N %G F
AR W A g ogar o1 ITH
wex ¥ Iarem @y ¥ fag, IAE
wiw wiEs, SAWT ST, Sk @ &1
WO IAST QiHHA FE L D
W FA wfay vare frard & <@
§ ' za feor Fagaw s @Y
WERAT, AW F FT7 F1 Sl
A @ gAY WET Ra T & T F
fRT us uzax fag arg ., ¥ &1
MEF W AT FT FW HW AL T,
T 6 HE B, AT WX T, ATHIL
FaTy HY A gy awfr &, 98 9T A
fropoft gy ey & 7 ¥ gt 9@ B
frai: #v Fzar ArgEr g fw oo oo
wR 9T 94 gy | FfFE7 wgkar, §zq
B FTFS gy & fag atagrm o
FEAT AEIAT § | AF Q9T FT TG
aTF gml | me-asy R_w A
®Eq 0 g g g | 7
afsq g€ @ Figa F AT KA A #4T
¥ € foaqr 7 geTeae oF-0F 930
% Yen wfAdi #1 sgmar q¥ fwat)
T 781, a8 9T 8 TIFST F ATATC
U & gt Afr T gufrars, e
“Wfqgrars weAT Jar frated §A@ 7
-wfeR Iy A § 1 Faelt & I

g @AM fF AW amy 9EF, FAR
Fored ATANER Y, agey, Famd
aran ¥ 19 7 g wge fayst
F 37 FEHTT FLAT AEAT § |
Fraar f f& gy afgq 3w F MW
aq U Q¥ §, M@ A F AT F
qZA-Ig Y fA9TH Q%7 T AT X 9T G
g, . (qRa ).,

IqanTafa : 419 ars gz YT

ot aimafs faer ad, Sar &
qray syar ?

Iqawata : 731 gav 5 QA <
draagi gafag, AemmarFag o
ST |

AN wwmwata frw ¢ w@Ean, gar
Ffag, 77 73 1 a3 AT
fro Q@ &, ST IFIT A Afwg )

Jagarafs : gz areF gE} M Y
FAT 71 3afAT WY |4 eEW FW A
A1 wed Fmos gwer @ fafre
F1 gaq &, Tufag am 7 afa

ot warmafs faw s g, e
ZigA AfAg | AT 7 gT qIATHAIL,
AFAFT T g A fF 9Eg g
®C aF fHatdl & 9 AT A o1
qarAar 43 §, TEF gF 6T yand
g€ At {5 FEA R Aar 2L AT
frer 2fga atmal ¥ & afw @A
Q& & aravr g # agfages;
& fag-fga I @ § a9 ag faor-
fga faa-afza 74 7w | a@=ar, ansr
gane awad @i fh og A¢ favafar-
&4, 7€ gfaafady Aifag FAHT g
grorg, faaefl A a5 AvE faaei-HT
71, faari-wX "% | #X AT qar
Faiy 1 wriaw &1 fa g8 I Fems
%ff’ Fat aTa A et T 9%,

fI #1718 % <F3 9 Faifraa 53 &
fae 1€ %37 /T AT At afwarag
FI gar a8 &, wE@m  femdie
gar wgl g, wfede ERefue &
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FRT B TG 99T A T )T qar
Fa2_F A qT I g o

1
& FqHEA AR F T WA

ﬁs AT 7T g faqeararT, % faqwr-

i{ a1 &% Sy HEN, WA & A
of fagrrasr & TA9 W @ §,
agh ¥ 60 FAR F ST [T AT
ard gt wfwa aw Tl agee, an
AT A4T A& #d@7 gge faa & sa¥
faQe & 3aa1 WAFCADGT 9T FFL
F1 &R g 5 IaF1 F07 F2a1 $57
g‘t W@ @at RIE(T, M0 AEH
333y &, foawsx off Agt fﬂl%‘ ER A
A $ 8, §agaaafas oy
& argT g i fmai argony fagre
ER G ma‘f‘éq’rtwmm%
o o R E, Eana NN FF
o o @ §, b fasa ars geq
¥ forat g1 2, % ¥ SUWRT ATEI A1,
fa £ W7 AT 97 0F F¥ 7T A 1
HIEAfFaTT AT YSAT AR § qT TIAT-
frawa 1€ 3 wrgwea feadz g A
Ffqre Mae-wed w5 anar ¥, ofare
ﬂagamaat afy & f gk feard.
#Z 71 freqodwa m%‘ . { SO
(mma)

St t|e W WM : zazT At
wiafaa far ar, Gfad® qia & agd
RIOx dAfa v qn )

ot wwivaia fast: ssgor o, &
TG { ATTHT WA GAT @A

, ST # T a3 9z i d, " gam)

S 47 @ gﬁrqu

w@gar, @A e, faad g
1Y § Grgafeaaa gradidaq &, fagre
IFIL #7 wigaqa feuEds o xfag
gl $T @, #feAT F HIFE qET
a8 & =1 e gy 99 sl
oA & A8 aw@IT F NN FAT
argar g fF TST-AER 0F-T) AN F
HET BIAT T/ IFTL &7 YR FE
gt § Y I weat £ feafa w9 a7
2 ST TETE, W F AW AT AT
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¥ AMA FIT-FA. G aweand dar ga
T § ° ag an Fargdr g, fora 93
7% wm FI D FIF F21A7 917

wgrge; 9y AT Wigs 3 fwa
gryord A1 qgT FAX ' § R g
aat HYvor ¢, faek die 291 ¥ am.
FaT et STt awdt A fradt A gt
g€, ¥ nrw wrd arady 39 g g o
U QT | 4-12-86 F1 7F FITEAT,
f62 T AAT # 6~ 3-87 F gAT, L
AVE QAT § 27-4-87 FY gAT AR
i o1 w1 & 26~ 4- 88 FY ZWI FAH
ar R ftvﬁrré 5Ar9 g% A
q?(%itz AMFATNT ¥ 2w Fomred
o ! gF qEr o T4 g * faw
:ré‘rarq | BT aEte % ST B AT
atgTr ¢ i ot afcardl_ at o gfere
gq IR} § FiH wm @Y,
&a1 A& Bl AfEy | arg T 2w &
A% qquar!n’é RRTAR Y AT A
R & @ adura T AT i) § o
T3 5 TEC B Ao e ad g
fs za% afxada FT_ AR ATTHA
faqudft 347 % T éaqa‘ﬁ AIFIT
avttastel af ¥ gare w8
F fag Gmfszrqi za¥ saqpar fareres
7 31 FarfE free g 5: ard .

gaqamfy @ faw A ma awta
Fifsq

o danal fadr : 919 2 9T
graa dfan

Sqaarafa : fas oY, amst mga @
¥l AeEY Aew AT & | KA W) AR
CICEEA

st Wt afe fsr cn @ Faw A
fagat quaAt SraaT

Iqgamafa : 53 s19FF awy TN
mr g

stewin afy st - wgiaarn sen.
FEHIT m“rﬂrfquztgliw TEET
WY gardr war § o ¥ adfew wggR
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arg e WIR-FTITF Wy o feafa
SR I fred 15-20 fad
q gz 9EY ¥, 354 § oY 69 9T FX @7
gfe ol 3% amp-awi & #1f 3a
fewr-fadua g ¢ faml-
dmar & fegfs adl gz §1 & A
as‘i QI FAT qrgar § fr ag &=
ux fafems famr & %39 s=ro faed
fs 3m T ENTF 5 Im-FwiT
MW E W@, I G W
IWEAE YA TG QW i
L ol % fau sis fAfiwd ®am
wery |

ERGT, AL TT TUH §H S{T AT

wu fmar §9g F0 i frar 1@

W I SRE TEAE aradl, §.F.

qr, & Saw fear awr 0 ¥ oggi

FaF W WA ¥ Mal ¥ geal

awen E fv qg orar faey maamey !
L LU G

o=t WA, w1q § ampe fagram
dgmy e whifoer s (o whs
NP M) —FaT B | e,
QITIZ WRY AT Ty

WAl JITYT WIFAT : sl wET
yzx ¥ q@ difsg, g fafaee g

o e WTE WA (IATRT )
wifcs amy sarm aifes ¥ s arar
fopaw gtar ?

7 offow TERT AW 1B o w3

33T Z M ITH

o wwinea few : Sag nie #
wiufa faad @) 7 s o fgeme
wam fag ST w91 g § AT ST THey
v wdl 9 7 Fog ard aw quwa 17
T fag 7@y aaey g aqvqrynfes &
wizs ¥ faarara £ aaafs feaad ¢
FI&ET MG FIX TRE «F S FI
wiefa © 7 €T 3 Yy s g E
®aT AR S N FE I R TR
FIAT AY FISF AT % T A, t0ATATR
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Frogafe srug € e gmd agr uw
Ffre snry A nawla A1 & | wgran,
VITA F1 AT AT H WA A AT
JTaw R ugmwg’ftfa»magaq
a8t A TF ww wgh oo ? & amAr g
T, THETAARIATHE ToT@ sN¢
@ ag wgy ¥ wE deT aftk s
“W(T® w1 I8 %6 20 § {F o 9w o &t
Ao F « AfFa F oo QwAT A
g fr wig¥ fea gy ¥ foarans oY
panfa & 3 ¢

Iagwralt fay
e garg #far

o, 394 TRt

ot €RTm W RN 7 w9 R
qtfaa‘r( Fifsa  anC an aney L
wIT & NP, ST F WLEN W
RrEIN & Y o19%) I GIGITA § Q

Wi @av sHfgo |

P, @ wed & e § v
T % are fe § wad Jar et §
fF 509 WE owg § 0% g3 ® ST AW
W &1 W-EaY wTRORTT ), bW e
W& aTa fq-faq aal 47 3, el
F nfvwrye § ol 39 faga &7
T5E@ HAT 1 W8F fRa gamm saET
wr¥arf

5 P.M.

SHRIMATI MARGARET ALVA:
Madam Deputy Chair-person, The
Congress is out of power, yes. but if
oneg could lstep; to the speechreg in the
House over the last few days starting
with the Mover of the Resolutiop it-
self, it is obvious that they ere still
obsessed with the importance of the
Congresg party. They cannot get
cver it because everyone who spoke
on the President’'s Address instead
of speaking about what they wanted
to do, what they thought mmust he
dene, were busy talking sbout what
the Congress had done or net done gr
should have done. Whether it ig the
CPM. whether it is the BJP or whe-
ther it ts the Members of the so-called
National Front, I will explain what
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is national about i, a little later; but
the poing is that stil] ...

SHRIMATI BIJOYA CHAKRA-
VARTY (Assam): Madam, what did

she mean by so-called National
Front?
SHEIMATI MARGARKET ALVA:

What & your problem? You are not
obsessed with the Congress party, I
am wery glad, pdease sit down. I am
=xying not one of them could avoid
the termptation of talking about the
Congrees party frem beginning to
end. It showe that they still readise
that the Congress party is a foree to
be rechomed with tkat this might be
& tempewary phase and unless they
keep up their csmpaign of matiening,
of falwehood, of mistescting the mation,
their dswe 'will be nmumbered. Madam,
1 come to the statemwent which they
have repeatedly made ang I was bere
right through mast of the speeches.
including that of Mr. Yeshwani Sinha
whom 1 did not disturb though I dis-
agreed with many, many peints. I
would like to answer him. He star-
ted by sayimg that the Congresg must
admit that this was am overwhelming
vote #or a change. Mpfam, 1 woull
kke to ask the hon. Member on the
other sifte, wag it a wote for change?
Was it a vote for stability er did the
people of this country in their ma-
tarity aive a vote for mstabiity? I
would Tike to give the veding figures
here and the way they say that she
whofe country has voked against the
Congress, Rajiv Gandhi and feor
change. I am as much an Indian
and a part of this country and I come
from the South and in the Seuth, Ma-
dam. where thev made a here of Wk,
Ramakrishn: Heede who in wrv State
could win one seat out of 28 seats
Here is the DMX  which talks ro
miuch, could it win one seat? The
Member is not here. He lost by 11112

lakhs vote. whe he contected The
talks here everydav. And there
you got the Conerase (R),

cne Member party, one Cabimet rank
all right Whae 1= the othe~ Membear
of the National Front Government
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¢9] the President’s Address

294

which they are talking about? Ma.
dam. I am asking you what happened
tq the Telugu Desam party? We eall
him the great Drama Rag, pMr. N.T.
Rama Rap, ip the Squth, What hap-
pened to his party? Two Members
got elected to the other House. They
are talking about overwhelming vote
for changs. .. (terruntions) . ,

SHRI R. S, NAIK (Karnataka): It
is not because of the Conguess efforts.

SHRIMATI MARGARET ALVA:
Al right. Nobody could come back
this time, The Janata Da} will not get
a single se&t anywkere from Kama-
taka.

Madam, J would like to go furiher
end talk about the percegtage eof
voles. T weuld tell you, the National
Front, the four groups whieh formed
the National Front, polled dewn 21.75
per cent, of the veteg cast. I would
like te tell them, on the other hand.
the Congress amg its allies palled
42.65 per eent of -the vateg cast, ex-
actly double the votes the National
Front polley and it-has now turped
out to be a three-legged stool he-
cause the BJP has got 11.63 per cent
of the votes, Ags long as it suits
them they will prop them up. The
Left Front has got altogether 10.48
per cent of the votes, What ig all
this big talk about change? The over-
whelming number of the peopde who
voted have still voled for the Can-
gress all over the country.

SHRI SUKOMAL SEN (West Ben-
g21): But you are not here,

SHRIMATI MARGARET ALVA:
That is because of the numbers game
which you have played The CPM
ean git with its mouth shut for the
peesent. 1 would like to see them
sit permanently with their meuth
chut, T k1ow what you talk in the
lobby what you talk in the Central
Hall You have came to a stage where
vou don’'t talk on ‘Patema’ in the
House buf hawe to issue n wressstate-
ment outside so that the peovle of this
cywntry may understand your stand
Ty clarify your position Yoy doit be
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cause here you cannot do it. You
have now got to go to the press and
say that thls is the sfand of the CPI
and the CPI (M). We call it an inva-
sion. You do not call it an invasion,

I call it an invasion, But you have
to oppose me. It suits you. Then you
go and address the press conference,
... (Interruptions).. Madam, but T am
rather confused with the stand of my
friends of the Left. We do not know
whether they are following the Rom-
anian line, the Chinese line, the Mos-
cow line or the East European line,
We are very confused. I realise how
confused they are, But at the moment,
the only line they are following ig the
National Front — BJP line and they
seem to be very happy with it. I wish
them luck. (Interrupticm) Because
you are obsessed with the Congress, I
am hot obgessed with you. You are
supporting them. (Interrupticn), 1 am
saying, you are happy doing it. So,
say, yes, you are happy. Why are you
contradicting it? As long as you are
happy, I am happy, Madam, hone of
these parties have got any geat from
the North-East. All the seats from the

North-Eas¢t have come to the Cong-
ress. (Interruptions). ..
SHRIMATI BIJOYA CHAKRA-

VARTY: Election in Assam could not
be held.

SHRIMATI MARGARET ALVA. 1
am saying that every seat which was
contested in the North-East, hag gone
to the Congress. When we have elec-
tions in Assam, then vou can gay
something. That is a different matter.
Madam, the way thev are going. they
will go the Telugu Desam way, So,
just watch. T would like {o sav that
the Concress todav has emerged as the
onlv national party in thic country
with MPs from every State except. of
course. Rajasthan’. where we have
lost. We are the onlv one nartv from
Jammu and Kashmir to Kerela, from

|
!
f
|
|
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Arunachal to Kutch, we have got MPs
representing people which none of
you can do. You are a conglomeration
of regional parties put together where
the leaders of each one of these nat-
ional parties have been discrediteq
and I am talking of the National
Front. I am not talking of you, You
are not yet in the Government. 8o
please git down. I am talking of the ,
National Front parties. Theye are four -
of them and not one of them hag been
able to maintain its credibility.
Madam, I would like to quote from .
the President’s Address here ang I
come to the second part of it, where
they are talking about presenting an
alternative model of governafice and
development. Are you planning to
change the basic featureg of the
Constitution? Are you planning a new
svstem? You can, of course, change
the bureaucrats. You can bring in
more and gend out more. You can
bring more people into the Planning

Commission onee it  does mot
suit you. The Plapning Com-
mission — I will come to it later-

Madam, has been taken over by ‘Inde-
pendent Initiative’ and how independ-
ent that initiative was, I will tell you
in a couple of minutes. But the point
ic whet we have before us as the
Government, is what wag called the
other dav, much to their aneer, but I
would like to reveat it, “a two-headed
three lentfed monster. You have got a
Prime Minister and a Deputy
Prime Minister, In fact. in the new
madal of governance which we saw
emerging Madam, we had the oath-’
taking vostooned twice on the nat-
ional network after people were told
that thev were going to have their ,
oath-taking ceremony. The Devputy
Prime Minister was so afraid that the
Prime Minister mirht change his mind
later that he insisted on taking the
auth ae a Devuty Prime Minister. He
was afrajd that when the Prime Min-
ister went out of Rashtrapati Bhavan,
he mioht change his mind. Mr. Yash-
want Sinha. one of our  respected
Members, had to walk out of the oath
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taking ceremony because he was sli-
ghted. His name wag announced. I
was watching and he did not turn up.

Madam, what has been happening?
Unfortunately, Mr. Ram Jethmalani is
not there, In the whole process, the
poor man got beaten up outside the
house of one of their senior leaders. ..
(Interruptions) . ..,

SHRI SUBRAMANIAN SWAMY:

He was not beaten up but his shirt
was torn,

SHRIMATI MARGARET ALVA. 1
saw much more than that,

SHRI DIPEN GHOSH: What is the
meaning of saw more than that’?

SHRIMATI MARGARET ALVA:
What we saw on the TV because of
what you call the open policy. We cer-
tainly sayw imore thap hig shirt being

torn, W

Madam, this is the new Govarnment
that he has brought in, I would like
just to mention two or three points
on that. The contradictions have al-
ready begun to emerge, They are
talking about a Government by con-
sensus, | am calling it a Government
of compromises gnd z Government
of contradictions. 7 would like to ask
here, Madam, since the Ministey says
he’is going to intervene and speak,
whether he subscribes to all  these
points of view which| have been pub-
licly expressed by different leaderg of
the different partiegy over the last few
days. Mr,' Advani has, the day before
yesterday, said that all the larger Sta-
tes must be divided into small States.
This i3 his demand. The next thing
he sgid is: “We want immediately the
introduction of a common civil code”.
Would you please tell us if this is
going to be your policy also? Madam,
now comes the third point, Today it
was clarified in the House by  the
leader of the CPM that they do not
agree with the formulation that has
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been put up as far as the right to
work is concerned. He clarified here
that they do not subscribe to that
formulation, They wanted it ag a
fundamental right in the Constitution
and the Janata Dal has gone back on
its election imanifesto, It was claimed
that they have gone back onthe com~
mitment made in the manifesto.
Even the Prime Minister hag made
thig commitment in his first message
to the nation about thg Constitution-
al right to work.

Madam, then comeg the question of
the Planning Commussion and its role.
We have been listening to debates on
the TV. I would like to know whethey,
the CPM subscribeg to all that the
Planping Comimission ig claiming as
its new role, Then comes, Madam, the
great statement by the Chairman of
the National Front. In his frustration
he says, “The Centre is a myth, It does
not exist”” Mr. N.T, Rama Rao has
made & gtatement that the Centre ag a
concept i @ mythot it does no exist;
it has ne territories its territories are
the territories of the States and the
Centre has no territorieg of ity own: it
is only a conglomeration of the States:
so the Centre as a concept jg a myth.”
Do they subscribe to this? Hy is their
Chairman, still the Chairman of the
National Front, Madam, then comes
the statement which a very few peo-
ple hava taken note of and they are,
of course, supporting their GoveTn-
ment, Bimal Khalsa has made a gtate-
ment the other day  saying “Why
Khalijstan? Khalistan i where the
Khalsa is.” In other words, where
Khalsa is today is also Khalistan as
far ag they are concerned and she
says that there is no need for them to
fight and they are already there.
These are the statementy which are
coming out, Madam, and they are
{alking of an alternativa model of
Government and we have seen it in
action in the last three weeks. Born
of deceit, we saw what happened
following that, how the Prime Min-
istér was elected and who said what.
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Ultimately, it was the Tauji who no-
migated the Prime Mouster, And
Madam, when hig som beeome; the
Chief  Mimister, oath-taking 1s 1n
Delhi becauge they were 1n such |
a burry to swear him in betorg they |
changeq@ their mind. Ang the Chief |
Justice had to be to Delhi...{(Inier- |
rupticns), I am very sarry. The Go-
vernor had to he brought to Dell: to
administer the oath in Haryana Bha- ‘
van in Delli for the new Chief Min- |
ister who happeneg to be the sonof |
the Deputy Prime Minister whom !‘
they have installed. Thig is the |
temily tradition that is being follow-
ed. [ don’t need to say more about J
it. |
|
I
i
|
|

Meadam, I would likke here just to say
something sbeut the new model of
the Planning Commiszion. We have
heard a debate the other day. We ‘l
have heard about various things. Here |
are the peopde who are talking about |
corruption-free  life, about new
stamdards im public life, about morali-
ty. But here is a maen who hag lite-
sally Jeft the coffers of Karnataka
empty, i£ I may use this term for
Mz, Yashwant Sinha in return for his
compliznents,

SHRI YASHWANT SINHA: You
éan't beltve what Mr, Chavan says,

SHRIMATI MARGARET ALVA:
No. I am believing what you said.
Madam, since he talked about the
caffers being empty, I said T would
use the same expression. And the
man wbo hag been facing so many
charges before commissions of in-
quiry—I do not want to name any-
body—charges  of corruption, court ‘

|
|

orders, gets promoted ag the Deputy
Chairmay ef the Planning Commis-
sten. He gets promoted as the De-
puty Chairman of the Planning Com-
. (Intermptionsy ... Hav-

mission!
ing ruined Karnataka... (Interrup-
tions) . ..

SHRY SUBRAMANIAN SWAMY:

fou must admit that he is an expert

RIC

in planning 1or commissiouns. ..
Lerruptions) . ..

(L=

SHRIMATI MARGARET ALVA:
Yes thet ig the story, Thank you for
the clarification, Madam, perhaps he
1s an expert 1o pianning tor commisi-
siong and that 3 why he has been
brought. .. (Interruptions)...But I am
telling you today one thing. I come
from Karnataka and ] have the
greatest respect for my state leader
who hag been elected froy, Karnataka,
I have never attacked anybody unless
I have differenceg on policies. I will
say one thing. Here is a man who
appointed a think-tank with Mr. L.C,
Jain. Their leader appointed a
think-tank and, Madam the moment
they came to power—yeu caa leok
into the records and the Leader of the
Hguse will bear me out—you kaow
what the job was that was given to it?
A notiffcation was issued to review
and recast the policies ef the previous
Congress(I) Government in Karnata-
ka! They meddled, they tampered,
they changed, they recast, and they
left 3 mesg behind, After six years,

the people have told them “Go
home.” Now, this Mr, Hegde and
Mr, L. C,. Jain have been brought
into the Planmmg Commission and you
know where they will take the whole
country. .. (Interruptions) . .. Who is
Mr. Rajni Kothari? I am mnot saying
any word about anybody personally.
But you look into the history of the
last eight or tep yearg and see how
many of them have beep invelved in
what kind of inquirieg and before

which commissions. And yoeu are
talking about a clean public life and
vou are teaching us that you are
hringing about a new model of gov-
ernance! Look into the background
and then tell me, with your hand on
your heart. I am not saying this to
anybody else, but I am saying this to
the Leader of the House beeawse he
knows the whole history. Tell me,
8ir, if you are not cenvimeed that
what they &qd in Karnatsla ey witl
& for the whole ceuntry... (buier-
ruptions)... T iz were not so, 1 will



301 Motion of Thanks on

congratulate you in advance. But
look  into what has happened n
Karnataka. In the name of what is
calied the Gandhian econemy, in the
name of Gandhiji, they ruined the
inskitutions and, today, they are going
ta piay with the Planning Cermmis-
gien and they want to meke sure that
they hawve Constitutiomal justification
for their aetiom, ., (Isterruptions)...

SHRL R. S. NAIK: Is it fair on your
part to say all this? .. (Interrup-
tions. ..

SHRIMATI MARGARET ALVA:
You dom't get agitated.,. (Interrup-
tions)... Please sit down.,. (Inter-
ruptions)..... Why are you getting
agitated? You don’t teach me any-
thing about Karnataka. Please sit
down,

Now, so much has been talked
about violence during the clections
and so much has been talked about
the violence in Amethi, Yesterday,
you were all saying something and I
am asking you ene thing now, There
is an outfit called, the Independent
Initiative, Why wag that Indepen-
dent Initiative only present and was
gitting in Amethi only and why did
it mot go to other comstituencies?..
(Interruptions)... Why did they not
hawe their representatives in Marmata
Banerjee’'s  constituency or in Mr.
Priysa Ranjan Das Munshi’'s censtitu-
eney or in some other constituencies
to gee what wgg happening? Or, why
were they not there in Punjab to see
what was happening during the elec-
tions? Were they there? No, They
were there in Amethj te protect Mr.
Rajmahan Gandbi Mr Rajmohan
Gandhi, I know, has the great name
of g family which I respect and
honeur. But is it or is it not a fact
that this Mr. Rajmohan Gandhi—I
would li¥ee to ask my friends in the
CPI(M) and in the CPI whether they
knew or not—wag the internatienal
representative of tbe MRA, that s,
Margl Rearmament Movement, which
wsa banned in this country, which
was identified 33 a CIA outfit and
which was banned from operation in
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this country? ...(Interruptions)... I
as a University student was told that
MRA was banned in this country,
... tInterruptions) . ..

SHR;p K. G. MAHESWARAPPA
(Karnataka): You are talking akewt
Mr. Rajmohan Gamdhi... (Intexrep.
tions)... Should I say somathing
about your leader, Mr, Rajiv Gandhi?
(Interruptions) .

SHRIMATI MARGARET ALVA:
You sit dewn.  (Berrupiions)...
You please sit down...{Mmterrup-
tions) ...

SHR] SATYA PRAKASH MALA-
VIYA (Uttar Pradesh): Hew can you
say that? Yau are in the Chair?....
(Interruptions). . You are not in the
Chair and you  camnot ssy that. ..
(Interrupticns).. . You are not  the
Deputy Chairman... (Interruptions),

SHRIMATY MARGARET ALVA:
1 will repeat what I have said. .. {[n-
terruptions)... I will repeat what I
have said... (Interruptions)... I am
hot yielding. In case you have not
heard me, 1 will repeat that he has
been hundred per cent associated with
MRA and if you do not know it, have
a look at what the MRA was and
why it was banned in India, This
is the map who was behind the
MRA and, today. we are told that he

is a Gandhian  here!... (Interrup-
tions) . ..

SHRI K. . MAHESWARAPPA:
Can I say something about your

leader?. . . (Interruptions) ... Can ¥ <
something about your leader when he
was staying in England?... (Bster.
ruptions) ... Can T tell a story about
your leader?... (Interruptions)...

SHRIMATI MARGARET ALVA:
I will not yield,.. (Imterruptions)...
I am not yielding... (Interruptions)...
I do not yield to him. It is my time.
(Interruptions),

THE DEPOUTY CHAIRMAN: 1 will
request bhon, Members not to inter.
rupst, Every party has got its time.
Let cwary Member put thefr views.
Let the peeple decide, You cannot
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[The Deputy
interrupt. Youy party hag got time.
Please speak what you like. 1 will
not allow anybody to interrupt.
Whoever ig -on legs, please let him
speak. Let us keep the dignity of the
House, (interrupiions)., Please sit
down. Do not argue with thc Chair,
Otherwise you know what I will do
to you.

SHRIMATI MARGARET ALVA:
Madam, if I have said anything un-
parliamentary, you may expunge it. 1
know what I am talking. 1 will pro-
duce documents. .. (Interruptions).

Chairman}]

SARDAR JAGJIT SINGH AURORA
(Punjab): On a point of order,

THE DEPUTY CHAIRMAN: No
point of order,

SHRIMAT!] MARGARET ALVA:
I am not yielding my time, (Infer-
ruptions).

THE DEPUTY CHAIRMAN.: [ will
allow you after she finishes, (Inter-
ruptions). What is your point of
order?

SARDAR JAGJIT SINGH
AURORA: Is it permissible to pass
scurrilous remarks about people who
are not present in the House? That is
what I want to know. If you think
it is right, it is okay.

THE DEPUTY CHAIRMAN: 1t
there is anything which is unparlia-
mentary T will be responsible, if there
is gnything - unparliamentary, I will
not allow it. You don't interrupt the
House.

SHRIMAT] MARGARET ALVA:
If I said anything false, T will with-
draw it. I will produce evidence, I
have got documents, including their
writings.

Madam, they have talked about
amendments to the Commissions of
Inquiry Act and permission for with-
holding information from people and
from Parliament. They have also

spoken alwut gmending the Official
Secrets Act. Madam, [ suppose it is
not something new, when secrets of
Cabinet meelings, .of decisions, be-
came a talk of the market; when
certain people who gave up their oath
of secrecy which they solemnly took
on the Constitution, in Rashtrapati
Bhavan, claimed that they are putting
public life right, having broken the
joint responsibility concept of Cabi-
net Government: and who were made
heroes by the  Opposition simply
because they betrayed faith and con-
fidence which  had been placed in
them as members of the joint tcam.
But, Madam, I would ask you what
has been asked phefore. why did the
Home Minister yesterday refuse to
answer a single question on the issue
of the kidnapping of his daughter by
saying that these matterg he cannot
d'sclose for security reasons. When
il comes to answering questions, he
said: “for strategic reasons I cannot
disclose.” He was not prepared tco
answer a simple question about how
a Judge of Allahabad was allowed to
come and negotiate with terrorists,
with so called anti-natjonal e¢lements,
whom you call anti-national, for the
release of his daughter. Can a sitting
judge of the High Court of another
State, on his own, without being
called. without being cleared, start
negotiating  with an  international
terrorist gang in Jammu and Kashmir
for the release of the girl? Who
authorised it? He made a statement
which is on record. He said that only
one person was authorised to nego-
tiate and that was the Chief Secre-
tarv of Jammu and Kashmir. How
wag that Judge authorised? I will ask
the hon. Minister, since he is going to
speak, Madam, is it or is it not a
fact that there were three letters
written to the Central Government by
the Governor of Jammu & Kashmir,
Mr. Jagmohan, saying that this man
ig dabbling in underground terrorist
politics and he must be removed from
Jammu and Kashmir, and these letters
are on the files of the Home Ministry?
You ask Mr, Mufti to place them here
in the House, TIs it not a fact that on
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the basig of these letters the Central
Gavernment hag {ransferred him out
of Jammu and Kashmir to Allaliabad?
Today you take the same man and
maké him negotiate with them, which
means that you are g party... (Irter-
ruptions). You took him back, He
was sent out of Jammu and Kashmir
because Jagmohan had asked that he
be transferred out. When we came
to know about it, he was transferred.
Why then did you get this man
knowing his background and why did
you involve him jn these negotiations
and gave him respeclability and gave
him a chance to go back and show
that he ig a great hero? Whe autho-
rised him? Your Home Minister says
that they did not authorise anybody,
Then how did this man go and how
were the special planes used to fly
these people up and down? Who paid
for them? Who provided them? How
did they go up and down? I would
like this Government, this open Gov-
ernment, to tell us about it. The
Home Minister said that he could not
give this information for strategic
reasons. And this is the open Gov-
ernment which is going to amend the
Official Secrets Aet and Commissions
of Inquiry Act. They said that all
information must come betore Parlia-
ment. Bring it. Let us see how from
now onwards you will gay that this,
in the national interest, cannot be
disclosed. Bring it all  befora us.
When it suits you, you say that you
don’'t want Commissions of Inquiry
angd let the law take its course know-
ing that the law takes ten years in
the normal course to go to the
top and in the meantime two
elections can be fought with
this vilification campaign
FRFag@Eiadl N5 @

ez & & m ¥

You have trieq it. You have done
it for two years. I will agk you one
thing today. You were harping on
vour so-called big disclosures in the
Hindu day in and day out

fig ¥ z2 wwn, for ¥ feewat
feam wer # nar
Every there was the Hindu being

[ 27 DEC. 198%] the President’s Address 306

quoted, And J will tell you today
that the only newspaper in the South
which  which people read is  the
Hindu. Every home in  tne South
reads Hindu, And everyday Ram and
Hindu appeared on the front ‘page.
Rajiv, scandals, everything, Sonia,
Italy,

16 gfauiwr g8 H tagr
People took it and put it in the waste
paper basket and voted Rajiv Gandhi
and voted Congress. Let me tell you
that Hindy is not read in U.P. or in
Bihar or in Punjab or in Orissa. The
Hindu is read in the South. It is a
newspaper of the South. Even Mr.
Gopalsamy will agree with me,

SHRI SATYA PRAKASH MALA-
VIYA: It is published from Poona
alse.

SHRI V, GOPALSAMY: Your
argument ig malicious. The poer peoc-
ple voted againsg you,

SHRIMATI MARGARET ALVA:
Everything that was written in Hindu
was supposed to damage Rajiv Gandhi
and the whole South made him a Yion.
They have been suggesting in the
South that Rem should now go and
settle down in  Switzerland or else-
where  because that 35 where his
sources lie and probably that is where
his support comes from, Not from the
South and not from the thinking
educated people of the South, You
may be a part of it or you may not
be a part of it, Mr, Gopalsamy. But
that is the truth, (Interruptions),

Madam, § do not want to take more
time T am coming to only two points.
One is about LR.D, which was raised
just now. The Ministry of Human
Resource Development was crested.
It had a tremendous task before it to
really go into the aspect of develop-
ment of the people of this country.
They have been talking about indivi-
dual dignity, bringing people to the
fore and so on and so forth. But they
have not found a full-time Minister
to look after HR.D. education and
women and children. T know what
they are going to do with the
Women'’s Department We have
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already read that they are transfer-
mng it back to Welfare. Madam, this
will be a reversal of the 1§ years of
battle of the women's movement and
saying good bye o develspment for
Women angd reverting to welfare of
women, We have reached a siage
where women have to be a part of
the developmenta] process in all
countries. Indig used to be hailed
as being in the lead as {ar as the
developmental programmes for
wamep were caoncerned, (Interrup-
ticws). I know that you won't cer-
tainly like me to talk about them,
though I know what you would like
to do about them,

Madam, 1 just want to say one
thing. If yow are going back on this
concept, T would certainly like to
know what their intentions about the
Department of Women gre. You are
talking about Beoul, T am coming to
it. 1 wil] $eli you thet we had inheri-
il 5 Department where there was
absolutely nothing, [t was Raiiv
Gandhi who raised our budget for
sports from 13 crores of rupees ta 260
crores of rupees in 1985 in this Plan.
It was Rs, 208 crares for the first time.

SHRI V. GOPALSAMY: You are
aceusing Madam  Gandhi’s Govern-
ment.

SHREMAT] MARGARET ALVA:
1 am saying that these are the facts
which you cannot hide that no Gov-
ernnrent had given the type of impor-
tamce 10 sports developmen! which
the Rajiv GQemdhi Govermmert gave.
Peom Rs. 13 corores, it was increased
te R4, 200 croves.... (Inferruplicns).
Medam, vou dg not know anything
about yposis,

SHRIMATI BIJOYA CHAKRA-
V};'RTY: 1 am a sportg WoOmap my-
seil.. .

"SEHRBEAT] MARGARBT ALVA:
May be 20 years back. Iy has ehanged
simee them. Lat m, {21l you one thing
that gpovts 1oday is wog » pastime It
Competitive sports s g fudl-tiewe
Cempetitive spords is a fuli-time

scieptific traiming system and you
cankgt do it by pet having thig intro-
duced from the primary school siage
which we for the first time have done
through our New Educaticn Policy
and our natenal sports palicy...

SHRI DIPEN GOSH: That is why
you took more officials than sports
boys and girls to Seoul,

SHRIMAT; MARGARET ALVA:
You dom't kngw. You wanteg your
son t0 go. Dena’t you talk like that.
You came t0 me with your son, Now
you are tatking about the non-cficials
going. Doxn't you provoke me to talk
like that,

SHRI DIPEN GHOSH: 1 say that is
why you took mere officials than
sports boys and girls to Seoul. (Inter-
ruptidng). The number of afficials are
more than the number of sparts girls
and boys.

SHRIMA'T] MARGARET ALVA:
That is what you do net kmow. That
is how ignoramt you are. Madam, I
want 10 tell you that all the results
of the lmst six months have shown
thay owr plang have started taking
shape. For the first time in archery.
we have defested even China and we
have come out even with a Gold Cup,
In athletles, we have won the highest
mumber of medals. We have come
to the top in rowing, in yachting. We
have even defeated China thig time
and Korea about which they used to
talk...

SHRI V. GOPALSANMY:
absut Olympics?

SHRMATT MARGARET ALVA:
We have not yet come to the Olym-
pic standards, It witl take another10
years o reach Olympic standars at
thie present #tage of standards. T Wil
tell you that mstrch, You will have te
wait... (Interruptions) So, please do
not be little what we have achieved,
We hawe achieved a little, Madam I
do not want o go inso the details be-
cause, as L said, T am not going to
give answers like the Minister,

Firaly, 1 want to kmow what yest
intemtions ste abeud the New Educa-

What
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tion Policy. They want to give a
good-hye te the Navodaya Sehooi sys-
temp whieh was the only hope far the
ruyel chidd far the poor children in
the rura) side, for the Scheduleg Caste
and Scheduled Tribes and the under-
privileged child pgetting an opportu-
nit¥. They want to give a good-bye
to it.

Madam, on fortign policy, a point
1 was %a make h&s beew mentioned—
this interview by the U.3. Amnbassa-
dez. We have geen the statement on
Panama. Wge have seen the stand
they have begun to tgke. Therefore,
I woudd lilke to pl®ad; Don’t let com-
pRNaise also bewome a part o your
fareigm pokicy. You will hewe @
cempnamise at home with varicas for-
ces, varjous parties, varioug opiniomrs
tecause otherwise you canmot syrvive;
you have no Cchoice, But on fore-
1gn poiicy, ‘there has be#n a natdenal
comseRsys. We have always agreed
om eur pasic principles—on the Non-
alignment movement, the leadership
of the Non-aligned world, anti-apar-
theid. And we have stood for India’s
indeperdence in the internstionsl
workd, I hape pou will have the o¢0-
mage M the stremgth to stamd by
what [ndia hag stood for over all these
years,

Madzm, one point wag nzady apd 1
was walling and 1 was heping et
the Jeader of the CPM would come
back. He said that all that we did
during the Rajiv Gandhi duys was to
builg capitfierm. Madam, 1 do mnot
keew whethar they read or they do
e want to resd. But I hepe they
are awage {rom the Budget documents
and from all the documents available
that the highest imvestment in the
public setcer ewer made was made by
the Hajly &andhi Governmert which
wus the Wighest achievesnent gf the
paislic secter. And 1 would like the
Gowernment to make a commitment
that the ‘Independent Tnitiative
which is taking over the Plamnimg
Comnrission will imcrease or at Jeast
maintain the tempe of growth of the
public sector wihich wes done during
this time. We zationalised; we eco-

nomised in the public sector; we im-
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proved efficiency. And yet, at time,
we had to be tough te make threm be
able 10 compete mternationally and
prove their woxih as econmically
viable units. Steps were taken for
this and no Government at any fime
an ever ignore this. And 1 want
therefore to say don’t be obsessed
with the Congress al] the time. We
are a party with a history. We are
not a pack of eards which changes
colours with every election or chen-
ces itg name.

SHRI V. GOPALSAMY: Yeou alse
cnanged sides,

SHRIMATI MARGARET ALVA:
So did you. We know how many
times you have changed. Once you
were with the Congress. Then you
wane with the Jan#ta Party sdd aow
with the Janata s adiance We
know your aliiances.

SHRI V. GOPALSAMY: That is
differant. (mteprupiessa).

SHRIMATI MARRAGARET ALVA:
Let ug gee how long your present at-
lLiance will lamt.

SHRI V., GOPALSANY: Do no?
Tub on the wrong side.

SHNRIMATT MARGARET ALWA:
Modwm finally, 1 would certainly
like to thwmk the President for his
Address. After ol ke is 4 person
whom we zll respact. We heve great
affectio for Wm Buwtl weoldeertwin-
ly also say that he had to read semae-
thing whieh the Government hag pro-
daced and I am quite certain that he
couly not hawe agreed with most of
what he read in this Addrese. But
that is a different question altogether.
1 do hepe thet thig Gevertiment, as
[ said, will have the courage i ztand
by all the proncuncements it has
made, though they forget, the Prime
Minister forgot, to mention Mahatma
Gandhi, ‘while e Tand tisne Ior many
cther lenderg in s first addrass %o
the Neticr. The President put the
recond sivaight by mentiening  the
Father of the Nafion et least in his
Address and 1 am very grateful for
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that and I am sure he must have in-
sisted on thigs on his own.

Madam, I would finally only read
one sentence from the Address of the
Prime Minister to the Nation when
he with great affection told the peo-
ple, “we do not promise you heaven,
but we will be with you in helping
you live in a hut.” Madam, if this
is their concept of development, that
they will help the people of India to
continue to live in a hut, I say, God
save the people. (Interruptions). .

SHRI V. GOPALSAMY: They are
now living on platforms and foot-
paths. They do not even have huts.
(Interruptions)

SHRIMATI MARGARET ALVA:
Thank you, madam,

MESSAGE FROM THE LOK SABHA
The Appropriatien (No 6) Bill, 1989

SECRETARY-GENERAL: Sir, 1
have to report to the House the fol-
lowing message received from the
Lok Sabha signed by the Secretary:
Genera] of the Lok Sabha:

“In accordance with the provi-
sions of rule 96 of the Rules of
Procedure and Conduct of Business
in, Lok Sabha I am directed to en-
close the Appropration (No. 6) Bill,
1989, ag passed by Lok Sabha at its
sitting held op the 26th December,
1889.

The Speaker has certified that
this Bil] i3 a Money Bill within the
meaning of article 110 of the Con-
stitution of India.”

Sir, I lay the Bill on the Table.

MOTION OF THANKS ON THE
PRESIDENT'S ADDRESS

(Contd)

! wifes Sigew ;W @ AT
Iggerafy I, wmET faiw ® A
oY WRTUF WY ST qld W@ &
vg & Fgt ogsT @Y &Y oy arge
Tt W YAl |

78 ¥ granr & fs oqw =
UHX T W ST HX AR Y
ed TEE, Y ITY o TH, A
YRR &R QW A fAr &
qYy Sa7 a§ - gar &1 7Y fka ¥
I3 fa1 &g 7 T § HR gHgTE
1 70 feafs § AR aw g fan fs
g 7 399 Ffes T Af: &, afes
S s &Y 53 §W v Fer B
ar grar O ) feuf - & ¥fex A
A7 g § g w AG &
[T g

AT F ATE T AT ¥,
ar T T G - THEA W fr ™y
WRae d, &8Ik zmy) A<
T tasdsr famg T & feafr §
ST oot ¥ oa0d Ay 97 7 -1,
T & QR WS swwnr I fondsy
famg Ta feafq 1fraas® fag ...
gl T® A Alg BERY, @@
FT U'E B LA NIAT F AT VI
FT AT FT AHST FT AT HTAT
TTAT & wreeigr 99 Awrfa oo,
¥ ST B T I AT gRIR MiAl
F e gt fama 3@ & fo g
et st W ar fg ra-frara
w@n g, W ¥ faqr ¥ ooad
g & -1gasr 1 T o8 o)
S 4y g frdr & qor f5 Ay
fraar wger & 1 S qgray a9, I A
FarEr At 6 1491 1557 TR
gaq fggm @wman & g€ o9
T {9 F. AT gaAr A Al
B AaTE AT, g fawraT 20 B
Fr gartr gvri 3 gl gw w@)
qrx T SAEF ) g8 A% ¥ IqT T
ga 9g 74 | il a7g gra AT FT
fiarR o7 qgar gk gg g@x A
R 9ET AT 1T AqIWE  wegry A
ag saw 71 f  fgam oqt w1 i
Faql xar w4 P faoegw AR
edl ag fF fgam av faeger =
e ge XL wEEE) w8
ST Ay Sfx qrer a1 g af
A s e am s &=, ¥
L e, |, ‘eqmaT § oW warE
§ B awer aTa Bt ) a4l A AR



